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Speaker

SHRI 8 A SHAMIM Adhyaksh 1s
used in Parlhiament that has special
significance, just as we use speaker
Speaker does not mean an ordinary
speaker Therefore Adhyaksh 1s cor-
rect and we should not add Sansad to
that word

Wy AT wogy oY 9 WY
AT I AR L 1 TR AW W
s g NI s T Asmw AT ¥ o
qE=x ¥ Wifew ¥ oY weer AT £
T # §AT AET HET AT )

oft quo TRo wAWT (wrgT)
W AR, AT Frdew & f ww
& o g o wgy &1 Afew o
wex HAAT F § g FAIL AW W A4
g 1 T® &P AT T2 Wy FEA X
ferm 1 & ovdY &, 77 =1 &Y ww A
FaT wewer @1 92, A fr wenw ¥
A W W@ TERA WTT AT RIS wEAT
A Wy ¢ o gwg & wenw 7 A
A IZ_ ST HTFTHY AT Y

weaw www & gmmar g fr
AL 7 a7 97 AT HT qF_AAT FIH
AT FE A B0

sft g6 Qwo wWT & w2 @
a1 fif 9 Wi WET 9§ F ArAT §
Wit §a3 W ®§ a1 HT @O 7
QAT a1 §9 HEA § wIT AT ET R |
Wiy ¥ & et & fr s w1
% & wrgwr AT 97§ A A AW ST AL
AW %, 37 FI§ QA F qA g
E

SHRI PILOO MODY Even in Guja-
rati 1t 1s a bad word

MR SPEAKER Speaker or Sansad
Adhyaksh

SHRI P G MAVALANKAR (Ahme-
dabad) What have you to say Sir,
about the telephone difficulties exper-

DG Min, of
Irng & Power

enced by the former Speaker Sardar
Hukam Singh?

SHRI S A SHAMIM He had been
chargeq ten times

MR SPEAKER If the ex-Speaker
says 1t has happened, if he writes to
the Mimister, the Minister can exa-
mine 1t (Interruptions)

SHRI 8 A SHAMIM Is there no
protection to Sardar Hukam Singh?

MR SPEAKER 1I shall go to him
personally and enquire about it,
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DEMANDS FOR GRANTS, 1973-74—
contd

MINISTRY OF IRRIGATION AND POWER
CONTD

SHRI LILADHAR KOTOKI (Now-
gong) Yesterday, I was dealing with
shortage of power and I mentioned
that the per capita consumption of
electricity 1n India 1n 1970-71 assessed
at 9 kwh 1s digmally low compared
to the per\ capita consumption of
4013 kwh 1n America I also mention-
ed that four figures of per capita con-
sumption are low, they are staggaring-
ly low in some parts of the country
May 1 substantiate it with some
figures?” In 1970-71 the per capita
consumption 1n Assam happened to
be kwh Andhra 55, MP 55, Rajasthan
46 UP 58, Bihar 65 and on the higher
side Maharashtra 157, Punjab 144,
Tarmulnadu 132 West Bengal 115,
Gujarat 135 It shows how uneven it
1s our country {iself I raise this
point to remind the planners of what
they should do when they talk of re-
moving imbalances 1n the country

SHRI P G MAVALANKAR (Ahme-
dabad) On a point of order May I
seek your guidance? Cut motions in
respect of the Ministry of Irrigation
and Power were moved ab the fog end
of the debate yesterday Would you
therefore kindly permit us fo move
cut motions at this stage because we
could not do so yesterday?
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MR. SPEAKER: Normally that 1s
the practice we follow. The Speaker
gives 15 minutes time and they are
moved. If there is departure from that,
it will be a precedent for the future;
so we shall nave to follow that.

SHR! LILADHAR KOTOKI: What
is the approach in the Fifth Plan? This
has been approved by the National De-
velopment Council and laid on the
Table of the House and is shortly go-
ing to be discussed in this House also.
Very welcome and imperative and ur-
gent measures have been suggested
such as, remcval of poverty, removal
of imbalances, catering to the weaker
sections of society, combatting the
menace of ever increasing unemploy-
ment, both urban and rural, more es-
pecially the educated unemployed and
particularly, unemployeq technocrats.
How can these things be achieved un-
less there is power? Electricity is the
basic infrastructure of all development
and we are going to land ourselves
m a cmsis 1n this matter, to which
I drew the attention of the House
yesterday. We should take serious note
of the present shortage. The projec-
tions in this perspective of  decade
1971-81 will nct be achieved for two
reasons. Firstly, this document itself
says that power generation takeg a iong
gestation periog ang secondly it is a
highly cap:ital intensive thing. Advance
action of a considerable size which is
necessary has not been provided for
It is precisely because advance action
cf the needed magnitude was not
taken in the earlier plans and in the
earlhier years of this Plan that we are
today in this crisis. How is it we are
going to achieve the target of 50 mil-
lion kw by 1981 when today in 1970
71 our achievement is only 15.10 mil-
lon kw installed capacity?

pacity is there, the actual tion
will not be there unless other raw
materitls are there. For instance, we
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have hydsl projects. But we are in the
grip of a drought and our reservoirs
are drying up, which affects power
generation. It 18 a catastrophe. I am
therefore cautioning the Government,
the Flanning Commission particularly
to see that adequate finances and other
perquisites including the  technical
know-how, 1if necessary, import of ma-
chinery, etc. are made available so0
that power is generated without delay.

I am saying this because in many
cases the generation of power is delay-
ed due to the non-receipt of generating
machinery or other essential raw mate-
rial like steel or cement. I am not
blaming one or the other; it is the
responsibility of this Government and
the concern of this Parlhiament to find
out the causes and remove them, The
country will not tolerate any delay in
economic development, more go the

advancement of weaker sections and
backward classes.
The other thing 1s the economical

development of power, On page 5 of
the document Power Generation of the
Decade 1971-81, on their own admis-
sion, they say: “hydel resources re-
present the cheapest scurce of power
in the country and they would have
to be the first choice and they would
warrant development to the maximum
extent wherever possible; in addition
hydel projects also afford the highest
employment potential” That is what
they say. What do we find in their
programme?

13.24 hrs

[Mgr. Oepury-SPEAKER in the Chair]

In connection with the economic ex-
ploitation of water resources, may I
congratulate Dr. K. L. Rao for con-
ceiving a very ambitious and at the
same time a very welcome idea of
having a national water grid, Many at
expert derided this idea. I am glad to
find that even the UN experts have
recently not only agreed with the
{dea but have also emphasised that
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(Shri Liadhar Kotok]

this should be taken up expeditiously
What loes 1t mean? Linking Ganga
with Cauvery, and agamn Ganga with
Brahmapura It will Take a long time
Do doubt but a time has come to take
a firm decision that this is a feasible
proposition and we must go ahead
with 1t, more particularly I emphasise
the Ganga-Brahmaputra canal. In that
connection I also link it up with the
Ganga-Brahmaputira basn which 1n-
cludes the newly-emergeq Bangla Desh
The entire flow of the northern nvers
and the southern nvers also, which
flow into the Bay of Bengal, the flow
of Brahmaputra and the Ganges which
constitute huge water resources for
our country are allowed to go waste
not only that, they create colossal
havoc year after year, more particular
ly after the big earthquake of 1950
I will not go into those arguments,
year after year I have raiseg these
things and only last year, on 8 August,
we discussed that l'llb}ecl' I am not
referring to it at all now I welcome 1s
the formation of the Joint Indo-Bangla-
desh River Commission This is very
necesgary and I hope it will start the
Wwork Soon

About irmgation, I would only refer
to the volumes I ang II and parts 1
and 2 of Volume III of the report of
the Irrigation Commussion about the
integrated development of the water
resources If you take it 1n  1solation
only for hydel power or for fiooq con-
trol or for irrigation, it may be turned
down because i1t may be uneconomuc
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Apart from the benefits of flood con-
trol and irrigation, and power, 1if
hydro-power is surplus, it can be fur-
ther processed ag feedstock for fertili-
sers, of which also we are in short
supply and we have to 1import In
Nangal, they have processeq hydro-
power into fesdstock for fertilisers. In
Kameng 1n Arunachal Pradesh, there
15 a proposal to do so but in the re-
port they have omitted it. Se, this in-
tegrated development of our water
resources for flood control, irrigation
ang power and if there is surplus po-
wer, for feedstock for fertilisers, is
the answer

ot www fim Ager (dafar)
IS WERT T WATHG & ¥oe
9T WHIX 1 W wE wrerAn
gt wfgdr qufed fis go of feafor
2w ¥ gvagd aw & wr v § 9 wwwr
MY or A
farreft # et & Frew A AW A EE-
TR AATEHT & | B & 7, wg Tfw
B IO A, Ty IO &Y, av
Ml ¥ WG T IQIET W 8§,
¥ g @), AT qW §), aw day
¥ fch @ o TN R vER T
feafr G dar @ € & fis waew &Y
8 ¥ w8 werww o wfeld
et feafy 2w & faoret o wofy ¥ S
gt & s ¥ v waw B el
ot gt Y oy ag arerdr €
o TR agafer W ot @
e & faar 1 oy AW R qufr
g A Wl ot S @ I
sfaerd wr ward, Wfer ol oo
g T o ool i & Fardy wong g
qiwr wig fft rEwit o W @
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W A A W ooaw fe qwT wRw
war fpgem ¥ @ o & v
w v feaf @ W 47 W R
@& Juwew § e & far o AY
oy & 5o wfawe, s ¥ 60
sfrwwe, afireig & 75 sfawa, vo%
Rw ¥ 40 sfavw, WA ¥ 40 Wi,
WaE ¥ W TR X §Y 0%
T ¥y ¥ @R w7 Sl
Trer qumw wg fawet W WA
s g Al &1 wr ag & fe
waas 8% N wowr fawerar §
78 g wg7 v ¥ fe

‘The prospect of a gerious power
shortage hangs hike a dark cloud
over the growth of Industrial pro-
duction”

oo ey« gy we § Fod @,
I ¥ g feafa st @aé ok @0
ot feafe @t & @ Wi fam emmaTc
wO% HEw ¥ W ¥ A a7 9=t 8@
O

& oAd faodt W agfs &
g AW, fawst f T &
e ofg, faosh & w99 A9 X
qaaTq, fieamy ¥ Y grew @
o T wi IR forlr ot o aren
wd, @ oad AW ¥ wo
ferolt @t wfoorf &t W & 1 W
v fegw s R aww A
oot vl gt € ot W peEm
€ & Tuwt et e @) WO el
AR R
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I qg WE wRx § wgw Aww
¥ aq fr g7 fegem & fawslt &
WA R WTE FOMTAT ¥ 1 106152
¥ e gArld weeT 1363 dwATE o
3% |1 ¥ W 17, 5 Fafeer Aqmne
v foar ¢ w1973 ® W W™
18 fafem e o% @war wad
a1 @ &1 qrelt avEr ¥ e oW
28 fafgw fdwrare faoel ary o
AT 1wy 9% W wg awy & s
fegearT & qrr T 66 FTOTC AT A
& w 0w O e YT T AT ¥ farar
1973 ¥ W a% oguw 9 @ § |
afvar sg W wew ww fear
T AW AT wTAEwAT & IEY TEET
fam foar X &1 wod X wred
o=y ¥ wEw adr &1 S 2w Ay
HTATTAT § TAHT SATT N TEY TAT R
s fiF e S W wet sfiee
@ o7 fde wtar § ot a B d-
X FW & far fawelt &t s
§ o faoelt # sraww w9 gl
T ®T 9T @ § At |t qORr ot
o.i 7 @0 1 uw feddee W W
e, gwdEr & 7 wfawa aw 8ft ©
2, afew ag qwr 7 Faw s Q-
w1 g w1 @ At 3g et
¥t o 3T § W Oy Wy o qw @ Ry
ufrar £ & @ &, SAWWEEAe §
fr g7 e ¥ w1 JwT AW oyt
sy w feed 4 s ¥ 23 sfow

snr & ¥ W gy g afew wp W
A Heew § Wit SEw
fwdt ®r wiwrer & Wy &1 wmwwt
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! W AW oy gfvr W 22 sl
aarlt 98 whrwe faorft w1 g
we ot § Wi 78 wiywy gy & o@
faady & aga & w0 1 W A
T g ) wod fod w
ww foar i @Y 93 firshwre faorett
ofr wfier & wve wd agr §
X Iex fage ¥ @ 15 fewnme
wfr =fy csar &1 woer foid

Ny ¥ o ag wer wWrd fe

Electricity supply is Life blood of

development. Ty WY fis wlT ¥z
e it T @ &) Wy e e
e B fowmr T Wi s A
T 1 W g & vy Wi 3
ar & fe aoit & Sutr @, e o
s, feadlt & w3 mife,
Yt v R wwaR Y @ E 1 AT
7 & fr oo o wer fawifce fear @
o T HT w7 W FTIETE A1 5
wTU R W § e e
Ty § fis s ey 7 qoftardt dxrereae
 § 7 SR w9 4, o
R der & Afr g gies
ST R @t w9
t 7 gy o 7 wfasy & 96
oforerr &1 WO A @ oy Py
fod g @& amry ¥ 3,
frdaw & A ¥ of, wnfor s
firfrwcer & wad & @, ar fft W
arawr ¥ o o wew fraffor fedr &
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TR @ o
@ e A 2er g o faoht

¥ IWIET §T AR 1973 § AR A%
23 fafagw fesioe wo Fffcr
fawar @ | Afier ag wor oo qU A
7 W o@r & 1972-73 ¥ 1.5
fafeg e faeft &1 v w1
we a1, IuN Haw 1 fafes fesnere
TR o & & H
froaor & wraew ¥ o 7 5 fafemw
#waT g #Y g w1 wew a7 foad
¥ 7 1 fafeaw 3a3a< # oft v
®r § 1 &% grefvor faregereTor & fa 1
AT 30 gWC Ay F faweft sw
W g O, dfeT 3w 1w T
¥ foosly o w1 @ ¥ gfom
afedr & fad & qart w—afea
IuET W ogWr 7 AAmE ¥ 9
T fed amy § i Feld dor & ot
fir faoreft o, Ty v ¥ faert
T T, §ie ATET a% I g
qeft 1 gfow afeadt & a9 O%
T ¥ faware femr s @ &
I AW FT NE FTH H) F AEG@A
¢ dfes ok a0 A Al @ @
t I ow W IEd fear o @
)

ot ag & usr AN faarg &
we 4T, 4 T 7@ gon 10 Fafaaw
yeac & avxar @), 8 fafaar e
! ®T QAT | T, W 9] gEd
et W af feafe §—efor ag
% wr § f 2w w ool ¥ farw e
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T wTAT WITRY @1, qE EHAAT NI T
o ol & g fagre, A Wy AL
arft ¥ arehr afear &, s qfe g,
agr dww 15 freae faoelt @
feroreft & 1 wrefrar g gar § gy gifam,
afgy @ fF Ioew §, I
e fawelt & Semea ¥ fay @ @
afY & wr 8, Foaad faodt dar & o
aFdt § 1 T Ty ¥ e A faorelt &
R AA ¥ afx Iaer @l sT X
zetare fvar omr Y ¥ ¥ gad) feorr
dar @Y Fwdr & f§ wodt wATEwar
# oft & a7 9% W= AR WY WY R
awaT & | IRNF AT W 9 wEy ¥
refies WY fey & ¥fex waw am
IAFT W7 A 97 @ ) fagre F fod
I Tl G ¥ WT 183 FAOT
AT ¥ 97 ¥ FIF AN q, 90F WA
IqFT qIT KT 137 FOC T fgav w@w
%1 12 gATT 500 A ¥ TEW B w2
T 4500 TTAY ®Y fawar T A yorAr
= ot § | fagre X o oF e wae-
#w fer & Afew oq T T A R
R e g Y v AR w
T 7% @ @ ¥ 5 ook W g
wa ¥ froee wr @ &1 W genE @
fF—

1 2w ¥ "gfweerT oaoff ¥ faomit
far v arefr (g AR A W
A ¥ R Tt gfre qTaT I9Ee

arend Tk Wt o R o wedt gk
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faaet #t srrwrwar 1 qu w1 w¥ Wix
T FAETT AHA AT AYFATT Y |

2 w9 Awqw WX faw wm @
F—maraE @ W faad @ e
@ & I o@ ¥ Wi B W
fawrt & faxr ot wiw ¥ wies o
wt | fafaw dam & w=T ¥ 9
wias ¥ wies wiv & ofed | o
firgre w1 wwar §—eme fagra Y el
¥ us m gfe &X A am W
e fagre & qrq dar oy &, ag
afte FW @ = o@ § ) Wi
FZ Y AT WTHT IAX T FHC A
agrgar woft wrfgr | wmowr wfgd
sfTEET Tt ST &, g
qg AW gr 6 Jgr | g a1 wgr
wHt &Y, Iawr &% I ¥ oA ey
oy qgréY At §, ford g e ol
frenr §—agr wToRY wfew X wfew
q7-faaeft Qo sy v wfed |

3 9T OF A% AT T IEA
¥ 1 rgr $YE 7T AT WYAT Vv §, SAw
IF AT Y &, THAw gt &, Fawr
o ag § e 3% o fo § ar
wfawrd § ST gfesor ot o
qmT & gt & 1 & s g e e
fordr @ ¢ Rl gVt wTfik, e
sy e featas ot o ¢ e
wo wfEy 6 & FTr Y o ey §
v Ja¥ swrae qeft § |
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[t wiver firx W %] ' 76 wToT §, AT WrIE-A® I qEre:
4 STTRY €T AT AT GATY T@A A feAaT 3—tw A 9T eqrA dAT
anfgd fF woE daew wvY o @2 wfer '
ST Qe o §; e o 7. W Wt ¥ e &
et % Freor 9 wow Ao WY § aw R T T e gy w——

T fawar & W oW At ¥ A Lo o .
w7 w7 Mo e A —ag hid e

_ =fEd |

@YSTATY S@ wATer Y WA el | L .
5. v dw & fawet a7 . - RN N W;

o TR qearl & gy § § ) wwdw ::;gw

e At S ¥ wrede deardl ¥ gra ¥ '

g v e 9 W S o

gt fawreft w7 S faeror - AT A AT |

M weat ¥ g ¥ & qur va¥ wa 10. BT IEW & ¥ wEn™

TR GOt o g R T OF T ey wnfed, Forad wad 2w ¥ g Qwe
fom & P NI~ N BRI i am ad 1 g arge & Haman A OF 4
fore® w7 Wit &, OF gfwsrd 277

& T T A T s 11. wrter fagdsao ¥ wam

- &7 w7 &y Ay F o i & fawer

r&:ﬁ:;:%a mﬁif‘:: awr & T, A8 TH SIE-AE FTOIT

o w e v i s o e v ok fat

iwﬁ&nqﬁwm‘tm *T CRAATH &7 9% WIT a8 & @ ave)
' Y T &

e § 1| 73 wfwgsat g e wiy-
FifcEt & @ ¥ agarn Y W gy 12. B framY, sfa sy &1 agavr
EW ®Y N W wiT o FvAr fe—gan giafaEt ¥ gra faoet & gedwe Y
A Y afeer wmT &, IR We A sraeqt &7 9T ATl avdror wrardy WY
gw wifed | AW v arweay A gy T el & frao w1 v g @
" arfed fored wawE a7 | gE AT gOr WX WY & g awrd af faoreft #
Ty W AT N W B st Ay W WX IR AT Y
W dnt o, ol ot afe ferak & e & e A
T ¥, qufy T wTer g TR W g, &
6/ Wt gaw Wit gt —wwfer gy Swar weaw §, Ffwer v
et & Fr o Brodiz g afewor it o srawway § gwer Wk s g
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var | wra o favd 1§, IEF wET
Wt qoadffa FoAT & WRIATT 1200
wOre vk wd v o F §, Ffew Iwa
o Xn &1 20 Hrady wr Forfae g
fagre & 24 1 wiwre, U T 43 1
sferwer, afra®® & 41 vy s I
wiw ¥ 31 Sfermer Pafae g 1 ag wan
feafer & 7 @a® BT o WON W A
FaTR T TET DAL T I FEHQ
q¢ gy fear §—A7 ToRaE R
FrrAT §, Aows QAT §, T G g,
arradt drarAn § —adt g AT T-
ari § 1 fegmymar & aga ardy afear §—
ATt aEr % ofea s B@e ¥ S
sramAA g s T aa s aw
Fre & o AT, AET A€ @ A A
% f wiw "fzar 1 9= g & T Wy,
afew et ¥ oy | wafed ged § fr o
T oY a¥Y Afeay F 9 @6 § T
o gra F fifod st oF aw wr
sar Tl e orgt @t & ¥ Qrord oY
X arelY 7Y §, 7w Zqw dew #Y =EEr
#fordr | gt Qe Afaan §, forrd s
ot forerar &, @y @ wracgw afsaw
&z wrd, forad s 37 gomeY o fermd
fraw

AR fagre w1 wepwa §—ue ows
N P ¥ P
et Rt B—rows drorr & frad
aver weeT ¥ fivgr &, Sfer gror
reww g & gobvPwre, age df Fram
o geiveerrfiee & 1 St wees, feat-

CHAITRA 20, 1885 (SAKA)

Irrig. & Power 270

WA, JreRT & Avvat ¥ wRir oft ¥ agt
Agl Afod, et o, ww
e —aw 39 & v §—x@ O
# AT TAT TAT o FY ot § e $
TETEr Q1Y ¥ 1 IAE T AR H
wEadt et § 1 afe Wk v ar
#1E wfewrdr ad S & w17 wom gy
& oy 3aeY wr fente v 3 § 1 Q&
feafar & war 1 oft averare greft s
FTA araw @ ! gonfrad & At
¥ g I w1 Ay ey, Hfanted
Ffeamd fow sefog i g o &
FAR T HTAG & |

TRTHAT FYoT & w1d ¥ Ak fade
afr 7@ gk & 1wl o wferdy oF
2w gl Frafeaat o adf grarf &
I+ {17 $ATH 1 HT7 o Fow § qary
¥ fagrx ¥ o qer @ 1 ofeedt ot
T, T wYw, g g wfy N A
QAT AEY g FIAF HT TG A4 & L §
TN a1 0z | Ul §T g dorw
& far § | T et g ¥ o fawe w1
FRTA gwTg IS AL H wwigkl Avw
FrAT ¥ A e A AT T .
e & wwrta AT WY | W T uTH
qargar & sfasred faar smiem aw o
sfsargat gt | xafag waf o adt aft
FIAATHT FT AT F FT Fa09 § I
FISATHT FT FTHTT WG Y F & 6
TS FTHTY #1 ST BET Frawmi oy
¥ farg Wi agedter ava ¥ fag agmr
¢ | fagre, s g2w, GO Orfy
afeat 1 wg ¥ ¥ v @ o
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[ wow fiw wgee ]
& 1 ara afear f A Fwr W@ R,
wTeT Afear 7@ W @ & 1 T FRA
Y EX A arw § I9 awg ¥ qEd
afeqt ® o e & fwga & sqrv faar
Ay arfe g w T g8 gEfa 8
SEF AT ¥ wrar v q* |

ag ¥ uraw ¥ feafa ag § fr are
frararer oT 8@ 253 AT T9q7 W
A AT A qHEAT T HAATA 4G
gar ¥ waw, ofvaw xam, fagre,
qo qYo aqT FHAY GT § o Y AIN
TEHET, W 3w, FA wify qifed @y
& | gudY gwrA & I, afqaary, sra
o ¥ & FAL 7 F qAD Gt
¥ 1 e T qre Fea § QY wQw A qaidy
g€ 1 (swuwm) Twlag & wgar fs g1
g™ gEr ¥ arg fAgeaw & WA
] $ W & fog Tog FOETA X A W
Y § 97 9T er fear 9@ Wik gasy
At %y Jry a7fE qUd fAarA 1 Fiq
AR YAV

urq @t fawrgar werr § difes
IT ®T WY 47 247 § 70T 39 9%
vt a% #E wrdargt 7@ g€ & 1
FIEH T 9T IART HIE A AATHTN

WY AT GAT FIIA AT FAA
farar & 394 a7 19 78 Wigwrd AR
54 B¢ wiwwrd agrer gu & Gt feafa
¥ T o FOA AE 1 FW q2AT X
7w g5 ? IAH W whwwd
iforg ot a8 A wfas s Dfwg
aif w1 €Y 4% | ER A7 xforeior €
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WTAEFAT § IJAS FAW BT W7 QA
MyAdr 9 ww wT qfe A 9
et &7 w4Y § ag g3 8 g% o fawrf
# g o ag 9% )

o i v fearfear(wrft)
Iarsaw N, & wreer ward § fw
oY R W 8T ¥ ufas o T
& darey § G S an 9 e
w wwg fear | & w0 Ay & e
QY gT I WA v W § e
urw m ¥ wraeeaw o1 faew &
et & faorslt & Joamer ok W
fraaor fr w1 ¥ T gEEEaT § )
X W ¥ oY feraver e § 9 Q6 wwEA
FI Y qTATHAT § | AT X HT A
faa= @7 3% arr &1 wfgw _RW
wr fear mar & fored Wiy R Fowwa
AR AT Gar R ¥ 1 AT AT ¥
wg § s ag e & iy ofodw
H G O & FAT @ HT AT W W
wfewTe g wfge | wror g7 e i e,
A, i, Far urfy aga o afear @
famer ot agar 9T & Wi IR
fimmt At o gl @ o
w2 ¥ faare @ i & g @ afear
IR dfamra 7 @
aHA & FTO0 I ARG HT T agar
gwr Ax ¥ qgw wmar § W< dw Y
i gt o it § 1 wf o
aTeaers § fe afs @ a% &Y v
¥ wft v W ag qferdw & & g
T 1 Wt WP & & ok v o
worr Wit § e v afiordr & w0
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W w ¥ faww ¥, W tw ¥ fawrk
FrATaY Y a7 A A @ Wl fern
¢ oW gr w ) wrr anw fwer ®
it WY WY 9T wrw A § ¥few o
afeat & arx owf § 4 wggr N A
% fame W uTE ¥ I & W
o arr Y 8, qg I W ¥ g &
M) TR R YT A A AT
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*SHRI E. R, KRISHNAN (Salem):

Mr. Deputy Speaker, Sir, on the de-
mands for grants presented on the
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House by the hon. Minister of Irriga-
tion and Power for the year 1073-M4,
I would liee to say a few words on
behalf of Dravida Munneira Katha-
gam.

I would first refer to irrigation faci-
hties in our eountry. Till March 31,
1973 our Government have invested on
major and medium irrigation schemes
an amount of Rs. 2770 crores. As a
result of implementation of these sche-
mes, the Government have been in-
curring losses continuously and the
losses are increasing year after year.
In 1968-89, the loss incurred by the
Government was to the tune of Ra. 80
crores. In 1872-73 the loss went upto
Rs. 140 crores. It is not what I say; Dr.
Minhas, a member of the Planning
Commussion has given these figures re-
cently

Sir, it is not enough to have a few
wurrigation projects. The Government
have to ensure that proper link canals
are go provided that the small farmers
are able to derive full benefits out of
these schemes.

Since we have 1n our country “Free
for all irrigation system”, it is found
that only 10 to 15 per cent of rich
farmers in the upper reaches of the
canal system are able to enjoy the
frulty of the irrigation projects Sir,
this 15 not a statement from me; it
has been made by no less a person
than Shri Jagjivan Ram, our Defence
Minister,

It has been said Sir, that we have
in our country 588 major and medium
irrigaticn projects. It is not enough
just to feel proud by saying this, The
annual report of the Ministry of Frri-
gation and Power should contain the
information as to how many small
farmers have actually been bemefited
as a result of these 588 irrigetion pro-
jects.

“The original speech was dellvered in Tamll
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8ir, the irrigation Commission has
made many useful and valuable re-
commendations in its report to the
Government of India. I would
upon the hon. Minister that these re-
commendations should be taken up for
implementation without any delay.

8ir, there is a proverb that even
though water flows in a river the dog
has to lick only to drink water. Sir,
the same is the situation so far as
utilisation of river waters in our coun-
try is concerned. The total volume of
water that flows in the various rivers
of our country has been estimated by
the experts in the fleld to be of the
order of 17 crores hectare meters, It
18 understood that the total utilisa-
tion of the river waters at the end
of the 4th Five Year Plan period
would only be 8.5 crores hectare
meters. Thus Sir, a very huge
volume, of river water goes thoroughly
unutilised. It only points out that not
much has been done by the Govern-
ment in harnessing huge river water
resources in our country. Inspite of
very good availability of water for
irrigation purposes in our country
since irrigation projectg have not been
properly formulated and implemented,
our country has to go through the
sufferings caused by drought in va-
rious parts of our country and every
year the Government is compelled to
spend huge amounts of money by way
of drought relief. It the year 1972-73
the Government had to spend Rs. 287
crores for mitigating the rigours of
drought. Our country has been fac-
ing the twin problem of floods and
droughts every year. It is due to the
inefficiency, incompetence and the lack
of advance planning of the Ministry
of Irrigation and Power that our peo-
ple are continuously afflicted by the
phenomenon of floods and droughts.
We have been hearing the complaints
and accusations of the Ministry of
Irrigation and Power against planning
Commission and vice-versa. The mu-
tua] charges against each other are in
no way going to help the millions of
people who are suffering for want of
proper irrigation and flood control
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measuers. Under the head irrigation,
for “Surveys and Investigations” asn
amount of Rs. 182.5 lakhs were alloca=
ted for the year 1972-73 but the re-
vised estimates of the year show a
reduction of Rs. 9 lakhs under this
account. If the amount meant for

not spent to the extent of Rs. 8 lakhs,
however are we to think that this
Government is fully alive to the irri-
gation needs of our country

In the course of 18 years that is
from 1953 to 1871, our country has
sustained a huge damage due to floods.
during that period the value of crops
damaged was Rs. 419.6 crores; the
value of property lost was Rs 780
crores; the public utility 1like roads
etc suffered a damage to the tune
of Rs 128.1 croress Thus the
damage caused by the floods amount-
ed to Rs. 628 crores in all. As many
as 587 lakhs of plople were affected by
the floods. Sir, the amount spent for
the flood control measures was not
more than Rs. 288 30 crores till March
1971. It seems that Government are
only making half-hearted attempts to
protect the people and the crops from
damage of floods. I wonder how many
decades it will take for this country to
rid itself from the devastations that are
periodically caused by the floods. Sir,
the Tamil Nadu Government sent
to the Central Government two
important flood control schemes for
approval. They are (1) Varattu
Pallam scheme and (2) Thodahalla
Scheme. 1 regret to say, Sir, that so
far the Tamil Nadu Government have
not received any response from the
Central Government regarding these
two schemes, I would therefore ap-
peal to the hon. Minister of Irrigation
and Power that immediate clearance
should be given by the Centre to these
two schemes. Sir, we And that Nor-

by
drought. To combat this problem the
only permanent solution seems to be
the link up of the Ganges and the
Cauvery. This is not any new pro-
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posal; many years ago Sir C. P, Rama-
swamy Iyer mooted the scheme. Had
it been implemented then the country
would not be facing the problems of
droughts and floods as it does today.
In fact, the project
complebed at a
cause of the dither

£
4
g

ject has not taken any shape till today
and the present estimates are around
Rs. 2,000 to 3,000 crores. Be that as
it may, 1 would appeal to the hon.
Minister that the Central Government

hand at the earliest possible time,

Sir, most of the rivers in our coun-
try flow through the territories of
more than one state. As a result
many inter state water dispute have
arisen. The only way to ensure that
all the waters of the rivers arc fully
utilised for the best national interest
is to nationahse all the rivers and to
bring them under national water grid
to be controlled by the Central Gov-
ernment

Sir, I would now refer to the power
situation that is obtaining in our
country. Till March 31, 1973 the
total investment on power projects by
the Central Government was Rs. 4700
crores, But it is estimated that the
State Electricity Boards would incure

a loss of Rs. 36 crores during the year
1972-78.

At this juncture Sir, I would like to
refer to one important point. After
25 years of independence, let us see
the ptogress made jn the fleld of rural
electrification. As you are aware
Sir, there are § lakh villages in our
country. According to a Government
Plan for the decade, 1971—81, 2.5
Iakhs villages would be electrified. The
news item giving this information fur-
ther states that even this would be
achieved only if the necessary finances
are made mvailable. Sir, inspite of
investment to the tune of Rs. 4700
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crores on power projects, 44 crores of
our people living in the rural aréag are
going without electricity and there
seems to be no immediate hope of
their getting electric facilitie,

On 27-3-1978 in reply to a question
hon. Minister of Irrigation and Power,
Dr. K. L. Rao said that 1,22,004 vil-
lages have been electrified till 1972.
At this rate, it will be no wonder if
it takes 80 years to provide electricity
to all the 5 lakh villages of our coun-
try.

Till 1972, 19,00,605 pump sets have
been energised. I am proud to say
that Tamil Nadu accounts for 30 per
cent of the pump sets.

The population of Tamilnadu is
about 41 crores. 1.2 crores out of
this number lLive in 443 towns. The
number of villages in Tamil Nadu is
61396. During the period of Congress
rule, that is from 1947 to 1967 the
number of villages electrfied was only
20250. But during the short period
from 1867 tp 1972, when the DMK was
in power, the number of villages elec-
trified was 38524, 8ir, the number of
villages yet to be electrified is only
2622. Our Chief Minister, Dr. Kalaig-
nar Karunanidhi, is determined to see
that these villages are also electrified
before the end of 1978. Similarly, Bir,
out of 23096 harijan colonies of Tamil
Naduy only 4354 were electrified dur-
ing the 20 year rule of the Congress
Party. During the DMK rule as many
as 18088 harijan colonies were given
electric connection leaving a balance
of 708 yet to be electrified. I can as-
sure you that even this would be
electrified very soon.

8ir, in Tamil Nadu so far 8 lakh
pump sets have been energised. With
the complete utilisation of the Cauvery
waters flowing into Tamil Nadu from
Mysore State and with the energising
of 6 lakhs pump sets, the Tamil Nadu
Government have done its best for
augmenting agricultural production
and also to provide the necessary
facilities required by the farmers in
Tamil Naduw
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'Sir, in the Southern States, the re-
quirement of electricity per day is as
follows: —Kerala, the need is 60 lakh
units; Andhra it is 80 lakh units,
Mysore needs 130 lakh units and
Tami] Nadu needs 225 lakh units of
electric power.

As a result of economic and balanc-
ed distribution of electric power with-
out much of transmission loss Tamul
Nadu has made good strides in the
field of agriculture and industry. At
‘the same time the State Government
has tried to augment the generation
of electricity which is increasingly in
demand in Tamil Nadu. Sir, in 1966-
67 hydel power generated was 21 lakh
units per day. In 1871-72, the hydel
power produced was 37480 lakh units
Sir, so far as thermal power is con-
cerned, in the year 1966-67 it was
4050 lekh units, in 1871-72 ;t went
upto 6180 lakh units. At the end of
the first plan period, the quantum of
electricity generated was 110 mega-
watts, At the end of second plan, it
came upto 315 megawatts. The end
of the third plan saw generation of
electricity at the level of 510 mega-
watts. During the period 1967—72 the
electricity generated came to 625
megawatts, Not content with this
generation of electricity, the State
Government of Tamil Nadu formulated
a few more power projects and have
forwarded them to the Central Gov-
ernment for approval These projects

are:—

(1) Koday H.E.C. with an estima-
ted cost of 14 crores was sent
to the Central Government on
16-4-68.

(2) Upper Tambaravarani HES
with an estimated cost of
Rs. 6 crores for Mundanthorai
unit. It was sent to Central

Government on 5-9-70

(3) Nellithorai H. E. 8. with an
extimated outiay of Rs. 6.70
crores. It was sent to Central
Government on 28-12-70.
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(4) Paralayar H E. S, with an
estimated ecost of Rs. 478
crores. It was forwarded to
Central Government on
13-5-71,

(5) Shanmuga  Nadhi H. E, S.
with an estimated cost of
Rs, 8.02 crores. It wag semt to
Central Government on

(6) Kalpakkam 3rd unit. It was
sent to Central Government

on T7-6-1872.

(7) Neyvelh 2n4q Thermal power
station, Sent on 9-6-1072.

(8) Upper Amravati H E. S—
Kumbhar Unit with an esti-
mated cost of 5.55 crores.

(9) Tuticorin Thermal Power
station with an estimated out-
lay of 73 crores.

(10) Mettur Thermal power sta-
tion with an estimated cost of

66 crores.

All these projects are still pending
for clearance with the Central Gov-
ernment. I appeal to the hon. Mmisg-
ter of Irrigation and Power that he
should give immediate clesrance to
these projects

Sir, according to the original sche-
dule the two units of Kalpakkam ato-
mic power station should have gone
on stream during the year 1871-72
But because of the indifference of the
Central Government it appears that

been completed in 1971-72, you would
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famlure of monsoon was the mamn
cause for the present power crisis in
Tamil Nadu and also the inadequate
power generation in the Thermal
power stations under the control of
Ceritra] Government hag greatly con-
tributed towards the power crigis in
Tamil Nadu. Inspite of all this, mere-
ly because an opposition party is in
power in the State, persons belonging
to the ruling party at the Centre
namely the Congress Party have been
accusing the State Government for
the power cut that has been imposed
in the State. It is indeed regrettable
that political capital should be made
out of a situation which has arisen due
to natural causes,

In reply to a starred question on
27th February, 1973 the hon, Minister
for Irrigation and Power Dr. K. L.
Rao explaining the causes for power
shortage in Tamil Nadu stated that
the failure of monsoon resulting in
low level in hydel reservoirs was one
of the factorg for low generation of
electricity. He added that due to
shortage of lignite supply from Ney-
veli to Thermal power stations, the
production of power in those stations
became less. Thirdly, Dr. Rao had
stated that shortage of cooling water
supplies to Ennore and Basin Bridge
Thermal power stations was another
I{;u:tm- leading to power crisis in Tamil

adu.

Sir, the Tamil Nadu Government
have been demanding for a long time
now that there should be second mine
cut in Neyveli lignite project. This
demang has fallen on the deaf ears
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Shri Mohan Kumaramanglum in a
public meeting at Vellore on 25th
February, 1973. Bir, he said in that
meeting that the Central Government

also added that the Central] Govern-
ment had not received any official
communication from the Tamil Nadu
Government regarding the shortage in
the supply of coa]l leading to power
crisis even till 10 days ago. When
this matter of power crisis came up in
Tamil Nadu Assembly our Chief
Minister Dr. Kalaignar Karunanidhi
explained on 2nd March, 1973 the rea-
song for the power crisis. Rebuting
the charge of Shri Mohan Kumaram-
anglam that the Central Government
was not apprised of the shortage of
coal supply to Tamil Nadu Thermal
Power station pointed out that this
matter was taken up with the Central
Government many months before the
crisis overtook the State. In fact, b
May 26, 1872, the Chairman of the
State Electricity Board wrote a letter
to the Deputy Chairman of the Cen-
tra] Water and Power Commission
and also to the Department of Mines.
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the representatives of Department of
Mines, of Railways and
Ministry of Irrigation and Power. It
followed it up by a letter on 3rd June,
1972 to the Department of Mines. At
a mesting held at Delhi on 30th Sep-
tember, 1972 the matter was raised
with the representatives of the De-
partment of Mines, Irrigation and
Power and Railway Board by the
Chairman of the State Electricity
Board who drew pointed attention to
the shortage of coal supply in Tamil
Nadu. On 7th O« sber. 1972 and on
11th October, 1972 letters were again
addresged to the (lentral Government.
The Department of Mines was again
addressed in the matter on 12th
October, 1972 and on 18th January,
1973. The Chief Minister himself
wrote a letter on 10th February, 1973
to Shri Mohan RKumaramangalam ex-
plaining the ghortage of coal in the
State and requesting supply to 1 lakh
tons of coal at once. Thus it will be
seen what the hon. Minlster Shri

at Vellore was not the correct posit-
He geems f{p have been motivated

by the fact that an opposition party

power in Tamil Nadu.

in

Sir, if this was the behaviour of a
Central Minister, I would refer to the
type of speeches made by the responsi-
ble Congress leaders in Tamil Nadu
In the Tripllane beach meeting on
26th February, 1973 Shri Ramaijh the

mitbee President demanded that the
DMK (Government should resign as
it did mot anticipate the power shor-
tage. I would like to remind the
House that the power crisis 18 not
confined to Tamil Nadu alone. The

¥

Central Govern-
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Shri Ramaiah should make statement
of thiz nature.

Sir, we the people of Tamil Nadu
and the State Government hold Dr.
K. L. Rao, the hon, Minister for Irri-
gation and Power in high esteem But
I would like to invite the attention of
the House to what Shri Ramaiah has
said about Dr, Rao in a meeting on
2nd April, 1878, His speech has ap-
peared in a Congress daily, the Swa-
deghmitram, whose honorary editor ir
Shri M. Bhakthavagalam the ex-
Chief Minister of Tamil Nadu. He
said that he opposed the agreement
of Tamm] Nadu with Kerala in 1968
as harmful to Tamil Nadu. Though
Dr Rao belonged to his party he
would like to state the truth about Dr.
Rao. According to Shri Ramaiah, Dr.
Rao could do no good to Tamil Nadu
Though he is a Minister in the Central
Government, all his attention is on
Andhra crisis Our Chief Minister
might not know about Dr. K. L. Rao.
Dr Rao was an Assistant Engineer at
one time in Mettur project. At that
time he was interested in collecting
material for the separation of Andhra
from the composite Madras State
Therefore, he would not believe that
Shri Rso would be helpful to
Tamil Nadu what Shri Ramaih said
about our esteemed Minister of Irriga-
tion and Power. If such an irresponsi-
ble statement had been made by any
of our party memberg then immediate
disciplinary action would have been
taken against him, However, I would
assure Dr. Rao that we hold him in
great esteem and we have im-
mense confidence in him. I regret that
just to discredit the opposition party
which ig in power in Tamil Nadu all
kinds of statements are being made
by the ruling Congress party mem-
bers which do no good to the Congress
party in Tamil Nadu, Before I con-
clude Sir, 1 would once again appeal
to the hon. Minister for Irrigation and
power that he should expedite the
clearance of the schemes for power
generation submitted by the Tamil
Nadu Government and are pending
with the Central Gévernment, With
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these words I conclude.

SHRI D. N. TIWARI (Gopolganj):

potential of the
But, it is a misfortune that in
of very good experis
Ministry, I went to know as

our targets are not being fulfill
What is the hitch? Why is the
partment not able to colaf
target? Has the procedure not
g0 streamlined ag to cope with the
tasy that the minister has in mind?

We have got here {wo reports of
the Ministry of Irrigation and Power
—one report contains 164 pages
while the other contains about 80
pages. But we do not find any-
thing in these reports with which we
want to deal. They are full of ex-
traneous matters—not concerning the
fulfilment of the projects that have
been taken in hand. Nowhere it
has been mentioned in this reportas
to how much work has been donein
regard to one or the other projects
and what remains to be done or
when is the project gaoing to be
finalised? These details are not
given here, Is there anything worth-
while contained in these reports
which we, the Members of Parlia-
ment, want to discuss in the House?
No one can find any material with
regard to shortfalls or
successful completion of the projects
that have been undertaken by the
Ministry. These reports could have
been put together and could form
part of one volume by adding some
more pages. Why so much money
is to be spent at all for making two
reports? What is the use of that?
For example, in the performance
NMM t::'. 62-83 it has been
men t all Indla per capita
consumption this yesr is 83 kw. It
means that in some Btates, as has
been said by some other friends, the
per capite comsumption of power

231 L.8S.—10
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is only one sixth. That means in
some States, the per capitc eonsump-
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I shall take North Bihar. Thisis
a very backward area which is
mostly dependent on agriculture. 86
per cent of its population depends on
agriculture. There are two irriga-
tion projects—Kosi and Gandak. In
these reports, Gandak Projects has
been totally backed out. No men-
tion is made here about this project.
What has been done by this Ministry
for this project? In the performance
report, a casual reference has been
made that so much allotment has
been made, But what part of the
work has been done and what part
is yet to be done has not been given.
How can we rely on these reports
and discuss these matters? In North
Bihar, there is no indusiry worth
the name except a few out-dated
sugar factories. Then, how can the
88 per cent of the population eke
out their livelihood if evem for
agriculture sufficlent arrangement is
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not made for irrigation and power?
Do you want them to starve? There
is often failure of the pumps due to
power shortage. They are not being
energised and they cannot give water
to the flelds. Has anybody given
thought to this as to how these
people will live? That area iscalled
Gandak valley area. It has en an
average 1020 persons per sq. mile.
It 15 one of the most densely popu-
lated areas of the country. It is
one of the most fertile agricultural
iracts of India both in North Bihar
and Nepal. It produces almost all
crops. The Gandak project is an
mnternational as well as inter-State
project for development of irrigation
and power. Thig project is gomg to
irrigate ag much as 3.68 acres of land,
which is more than what your
biggest dam, Bhakra Nangal can
irrigate, only 3.6 acres. This can
irrigate more than the Rajasthan
Canal or Nagarjunasagar. It is the
biggest canal in India and cheapest
too. Its first estimate was Rs. 52
crores. Due to delay, it has gone
up by more than four times, and
you are making it dearer still by
delays. Had it been completed in
time, if not Rs. 52 crores, Rs. 60 or
65 crores would have sufficed, But
due to this time lag and increase in
cost of materials and other things,
the per-acre cost of this project has

also gone up several fold.

In 1964, in the Governors’ meeting,
the Bihar Governor told the Gov-
ernment of India that Bihar was
not able to execute this work dueto

time to come in the matter of both
irrigation and power.
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began on this project. On 8rd
December, 1972, water was brought to
some part of Saran, over a mile or
so. Now it is April, 1873. In thege
four months the water has not gone
a step further. In Saran, it will
irrigate 14 lakhs acres. At this rate,
it will perhaps take 10 or 15 years
to achieve the target of irrigation inm
the districts of Saran and Siwan.
The water goes through UP. In rep-
ly to my query the Minister said
that UP is not releasing water for
Saran, I am not blaming UP or rais-
ing inter-provincial rivalry. I blame
the Irrigation Ministry for this lack
of imitiative and promptness in mak-
ing available resources for complet-
ing this project.

There are many other projects in
North Bihar. None of them is work-
ing according to schedule. Even the
‘Western Kosi1 Canal, on which seve-
ral crores of rupees have been spent,
1s not achieving anything. If it takes
turther time, I am afraid the estimate
will have to be again revised. From
the original estimate of Rs. 60 cror-
es, it will go up to Rs. 300 crores,

A word about the National Pro-
ject Construction Corporation, which
does contract work for Government,
especially in the construction of bar-
rages, There are thousands of em-
ployees serving this organisation
for the last ten years. Those who
have jomned this organisation when
they were 23 or 24 are now 34 or
35. They are still temporary and
there ig no certainty of their gervi-
ceg being continued. This organisa-
tion is incurring loss every year. If
this goes on, I am afraid it will have
to be closed down one day. Then,
what will you do with these em-
ployees? Will you spoil their lives
or will you give them some alterna-
tive employment so that they may
not go on the streets and suffer? I
want a definite answer because this
concerns the lives of thousands of
people working in this organisation,
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frarco o wd (wrTivr) AT
e waq, TRTAT AL I
TRy ¥ fewoe 9 9q g6 A\ §
T3 W o wA §, N A o T
FY syfigae Sror aff W § W I
& feqdde #t dwr 5@ §—x@ T
1 o § <

wHY OF AAATT TFT T 47 4T
f wre A wTARG  |AAT H@AT A
TR & o ¥, AfeT & wga0 g e
TS ANT IT B A AT AAKT | ot
R W wRw # A0 wedqd
¥ wmfer 7€ SRt & wew w2 ¥
g0 ¥ adar g #< 0. 10
T Y gar 8, FfeT o & e
WY 530 T HAT aiq a0 @ §)
g N2W § Adar 7 & DAY arop
o, wda 3 Wi owe, o8 wigw
T §, Mg AT A FEA DY §
T4 AN ¢, 7O TR X W R g,
% g7 tw ¥ wearfaa g7 1 ga oot
FETMIT | AgH ¥ I AVIT FT IATE
ST 3T § W mgy 9 g7 § fo g W
MeTHCT A AT AT TG ¥ 500 WA
&1 wx qhAt & wom, o a8
BT TI, ITHGE WAIT §E BIEAT
T A AGT fin gEIX o T fafirex
7, T IAE A, WIIRT A ¥ & 7
7t waa g fie o T W WK ww
HIE? =g wear WA WA §, ITH
T Earw § Afgr & wgmw W
gmia‘eqmmr ¥ e gar} 3t
Qe gedadw 8, gara weq MW
gay  dwad ww &1 wafe gl
s2wt ¥ faard wr qate 23 whrae §
u‘tm‘wwﬁwimlfhwv
sfrwr § 1 gt agt o wrdT 95T
&, wgt v g g § wgt ¥ farg WA
W e § 7 oy wgr fn faa ®r

CHAITRA 20, 1895 (SAKA)

T i ww TH DI § T8
wtya & I § Ay o Juadiy
Nk g m ol aw e v g
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Tgr T qfedaar efvae #1 & Afex
& Aroraid fraa 7K, ot oo w g we
q& 78 fox war | g9 @R F WNa-
e ¥ T WA Y TYXA G I oY
T € 7 gar g1 W TwI ¥ 9
Qura  gedarad § ag F7 gL &
S Y 9 Gror §, Srw & A Toreart
¥ et § = fT o & qar ¥ A F
wIqy #ar fipar § ? xatfee & WA
g feowr ot geddAET g v A
Tra wgy § Fed § gad w1 aey aff
&1 ame o qew § 7g A AN WE
2 ar gav # a<% § Ffex wew H
TR A aey T § 1 wey qqw AY
vw dwad qfear § wgr wfeard @
 agy ¥ frg s wr§ ewv @ d o

TR W4T W AALT VAW FoAH
&, sa% o W fgw @ et s
SAw @ WY figr &1 | T YW W A0
e froen w9  fogd pwa W
AR 7 § WR [ET HAW W AR
g1 o @ F gF W W Fad WX
ag wtx ot fad W waTT W o A
Wt gy fe wrowr  qwar agr &
Sfer g7 w1 @ A ¥ faoarw g
Z

A4 g WIGH qoE w1 3WA & A
wer AW ¥ qg¥ gAfefed wr A
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WY AR 9% Arafar W @ ¥
NI AAET B & & T dF W
qx W &aT fagr | oo g ¥ 50
Tz we W fadr, [Eow ¥
50 w24z = faa, gfcaro W afirs-
g ¥ 30 wXde v ww war for
T ¥ o e fasret § W wamr
§ vu¥ wawi ¥ fudar e gaT }
qg A WIT WA G T { yrear
o &Y T | qaewT & firg  gdNe
T Qv d ) grefeer g B A g
¥ ag qwwTT gur § | XEh S1OT 9
WIVR T A JIN HEE A § 20 TXHE
Y AT W, YIvw S 36 TT
# ¥t @, 9¢ o ¥ 35 TRAT W
afy W Wi B o 38 AeqT
N wAr @y gElew 9 T
WORT 1 WY THg ¥ W TR AT
&Y 1 W T @A AL W
¥ afy s grefesr wEe ¥
Wk & frg wTeY 3O ST B AT A
¥ AT g T A F et e
=fge 1 afs s qferae 9T 9w
FA AN A AR HraaT e | W
qﬁaﬁ-«ﬁh«mwﬁqmr
witﬁmmwﬁrﬁwtm
W o wrer Y grafew qr amr dafaw
¥ § Ay W T g oA
TEE waET W ae o e
fawest fwrar & 39 7 35 wXAve B -
T EraT § T 4T | 9 et F a€
WA ¥AT 4 AT & e &
ez g v sw AW F 35 w@=
N WA AR 9 gy & 7
XY AT WY WA T oar &b A
35 WY Wy Ww g wwar &1 W
A Rt & wrwd ¥G  f Z ety
F W0 oprwry v X AL aw dw
i fear wr gifer § Rredd frar &
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“A factor which hes hempered
the maximum utilisation of the
generated power is the energy
losses in the grid systems. Aeccord-
ing to a recent review by the Min-
istry of Irrigation and Power, Go-
vernment of India, such losses are
estimated to have incressed to
about 18.5 per cept in 1071.72; in
some States, the losses are as high
as 30 per cent. It seems that for
every one per cent reduction in
these losses, the revenue benefit
would be about Rs 5 crores.”

o qg W TG I FrEATAT ¥

fawelt wr g yar ¥ wg wWrRr

¥t g & W Arer A A Haw 4
TR B €T QAT R—TT AT W WY
wTq WAy dar & ur w8 ?

WL ¥AY TR ¥ TH A4 F
e Td WX wT T/ AL w AR
g1 wiE =R FqEq & fqg Frar gar

g:

“A thorough study of the work-
ing of the existing plants both
thermal and hydel be undertaken
and the ills that are afflicting each
one of them should be identified
As pointed out earlier, the hydel
plants are working below capacity
because of poor water storage in
the dams consequent upon failure
of rains thus year and there is not
much that one can do to improve
theirr working thig year. However,
break-down in the plants where
water is avallable should be mim-
mised by taking measures to keep
the plants in good condition.”

T Haww 7% § fe greew e
w1 Fww few swc & T wfgg
W W wiegg ) o, € g|., Wi
w1 N wéd g0 § 7€ ara Forwd wfr
g1 T X vyl wTRwer @
I7 o oY oo v Aff fear kW
2w ¥ W § faordt & ghewnte
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e ¢ Afer oy wvaT e
i §1 ug Pt ¥ ot &g @ ¥
gy foid # w7 ¢

*The reasons for this shortfall
are mamnly delay in the supply of
generating equipment by indigen-
ous manufacturers, shortage of
essentia] materials hke steel ce-
ment, etc, and inadequacy of funds
In order to maximise the output
from the existing power sgtations by
reducing their outages, two expert
groups have been set up—one for
hydro and the other for thermal
stations—to wisit the power station
and advise on measures to be taken
for improving the performance of
the existing plants to get more
power ™

¥ 4 o¢ wrow o 7 gy wv
t fr e, TR AR gfar
¥ oY gy freeft @ @8 St 3 fmrdY
adr 3, @y ax Srewwr Sw g
2 wH AR AW waw = wfgn

amr % ded # frad faooreft ¥
ArE § I W wR § e wifgT )
A wogwRw, WEOY TR AEE
g s oA § W S mrew e
wemrl wo® 3

Wi gr @8 w1 wHw Ak
e ¥ owr wfge afk dar @
N FEwT oo @ v g ) g
atr =t dix W’ o, QA wrowt
T wifge)

9T #fver wamww W v ag
mwm“tlﬂo Tqo To
* 8065 Ro s Wuo §, wWUw ¥
59013 &, o %o § 33508 ¥
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s ¥ 2,800 & W gl ¥ 1,185
®o T[o UYe qT dfrET FIyTEA
¢, wafie gm agr ¥aw 71%o T Qo
UXo ¥ qZ TANT HF I T ITW I
iy faae frr & & T 1 R
e & gawr ®mvo ag ¢ G
OF WA & AMT FAT FI 4T FAY
TEY AF TAR & qF AT ¢ IO
ARG ITH AT FTE OF WA T O

Wl A EFI N AT R
WX g Qa5 6 WEA @@ qEr
At 81 3wy of et @ Y oy
wCw wTaR Jrar ¥ fE oA 0 qwfa
A frdz § f5 a1E 92w @
wrR gar wifgr )

& wHR ¥ W 2@ R 80 AT
fawoft sxfezafaezs a1 et & oz
20 TEE €@ CfAW § AT &t
et | N o= & e §
‘Power for the Villages—A Perspective’
wuq forar g P Pl faoreft 2w & el
g oF @ @R frew fmar d, gk oy
1t ot § o 80 whaw seT W
it ofeary =Y faerr & X 20
Tz faash o ofeny & s oAy
fraaY g goa wror o & fE
T ey & fig 50 9vHe fewew
3 § wuiw gow) fafer wiote &
H o § R ol wm R
X e e A 97w oo
s Feramd Wi qraR W o SgEe
T W g7 @ Tor W R v
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%Y ux fax 5@ food & & wre Smw
¥ fawelr frrer oY o8 ot A S
At WTIHT AT TR BN | Hre-
oI Y e m ferert & W W
foaeet & Toet aUE wIORT s AT
ity |

SHRI PRABODH CHANDRA
(Gurdaspur): Mr. Deputy-Speaker,
Sir, I am deeply grateful to you for
providing me an opportunity to say
a few words on a subject which ia of
tremendous importance not only to
India but to the mankind. There is
not a facet of our life that is not
affected by irrigation and power. Till
1947, it was the intention of the
British empire or the Britishers to
keep us poor so that they could get
cheap recruits, but then after the end
of the First World War, to provide
raw materials for their industries and
to settle the demobilised soldiers of
India, the Britishers gave some atten-
tion to the irrigation fleld. The re-
cords that are available show that
the first canal in India was built en
the Cauvery in the Second Century;
there ig & mention about the canal on
the Yamuna in the l4th Century. It
was 90 years back that, on a systema-
tic scale, the Britishers: built . the
Ganges Canal and then the Upper
Bari Canal, not ‘for the good of the
Indiang but for the good of the mill-
owners of Lancashire and Birming-
ham for whom they wanted to have
cotton and other raw materials so
that their industries could work.

14.54 hrs.

[Bart K. N, Trwary in the Chair.]

But, Sir, immediately after inde-
pendence to be spent on that a large
portion of our resources had to be
spent on importing wheat and other
utlbielm:bmd,

Abiut Bs.ﬂﬂm hﬁdﬁoh
spent . by India on  importing “only
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wheat from America and other coun-
tries. So, they took very seriously
towards irrigation and power.

The total resources of India, so far
as water, is concerned, are 1345
million acres ft. and at the moment
only 90 million acres feet are bheing
used for irrigation purposes. The
others are either allowed to flood the
country-side or go straight to the sea.
I do not say that the whole of our
water resources can be utilised for
irrigation, but at least, 33 per cent,
i.e. about 450 million acres feet of
water can be utilised for irrigation
purposes which will irrigate another
30 per cent of the land which can be
easily irrigated.

I would draw the attention of our
worthy Minister to the fact that grea-
ter attention should be given towards.
utilising the river waters for irriga-
tion purposes. But, it is a pity that,
on the one hand, we have done away
with the princes but on the other,
we have created a new type of
Nawabs and princes in different States
that we are today noticing. A river
may flood one State but they will not
allow the neighbour State to utilise
that water because they feel that the
water belongs tp them only. Every
State feelg that water or electricity
or whatever is produced by them or
by the Central Government belongs
hereditarily to them or to their ances-
tors, This spirit of provinecialism:
must be done away with immediate-
ly if we have to properly utilise the
resources of water or power of our
country.

Only yesterday our Prime Minister
talked about the integration of the
country. Integration of the country
cannot be brought about simply by
words and conferences. Integration
can be brought about only if we feel
in terms of Indiang and. take
whatever Indla has, whether it be in:
Rajasthan or - Madhya - Fradesh or
Punjab, as belonging to the whole of
India.  In thiz coanection ¥ would
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suggest to Dr. K. L. Rao one thing.
A reference has been made about to
his qualities of head and heart, We
are proud of him. Al the same time,
we are also sorry that when a man
like him is at the helm of the affairs,
we have not heen able to make as
much progress as we should have
done.

I will not repeat what has been
said by other speakers. I will only
confine myself to some of the featu-
res that have not been discussed by
any friends here. The multi-purpose
projects started with Bhakra Nangal
in 1948. The idea was mooted about
20 years ago but since the Britishers
were not interested in giving water to
this side of the Punjab and they
wanted only that side which is now
lying in Pakistan to be irrigated, so,
instead of Bhakra Nangal, they gave
preference to the Thal project, Haveli
project and other canals that were
irrigating those areas where the Mus-
lims were residing or those areas
from which most of the soliders were
recruited.

In 1948 we started with Bhakra
Nangal and within a period of seven
years—all credit goes to our en-
gineers—the Bhakra Nangal was in-
augurated by our revered Panditji in
1955. That was the beginning of the
multi-purpose projects. But of late,
as I have stated, a sort of tendency
has crept up in different Stateg that
‘Because this dam is situated in my
area, I must have all the benefits of
it’ This i:l:@t of provincialism, the
sooner it is done a with, the bet-
ter it is for the eoun“{ry -

Sir, the Punjab Government moot-
ed ths

f
;
:
!
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unfortunately, the Punjab was divid=
ed and because of certain constitu-
tional obligations, the Punjab ig not
allowed to take the work on hand.
Now, it has been entrusted to the
Centre for completion of the Thein
dam. I would most respectfully re-
quest the hon., Minister that till the
Centre is prepared to go ahead with
the construction of the Thein Dam,
they must permit the Punjab Govern-
ment to start the work so that most
of the people who are retrenched
from the Beas Dam are not thrown
out on the road and they are employ-
ed at the Thein Dam.

MR. CHAIRMAN: The hon. Mem=-
ber may please be brief,

15 hrs,

SHRI PRABODH CHANDRA: 8Sir,
I have just started. I have a feeling
that those people who are obstinate
get the better of it....

MR. CHAIRMAN: You will be
given not more than 10 minutes. You
have finished 3 minutes. You may
take another 3 or 4 minutes.

SHRI PRABODH CHANDRA:
Another point which I would like to
bring to the notice of the hon. Min-
ister is about the bogey of autonomy
of the Electricity Board. The Elec-
tricity Boards were constituted with
a purpose so that the engineers could
give their wholehearted attention to
the production of electricity. But,
Sir, they have become hot beds of
corruption. Only in March, 1978 there
has come out a Government publica-
tion which says:

“A number of diesel generating
sets with capacity ranging from §
KV to 310 KV have been lying idle
for the last many years, some of
them for 10 to 12 years at five diffe-
rent stations.”
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are lying idle. In 1871 we got some
generating sets to generate 6 lakhs
umits of electricity. And mnow the
total amount of electricity genesated
by the generators ia not more than
1,25,000 wunits. I am sorry that he
made a mis-statement to say that
only mx generators were not working.

While coming to the next point of
States’ imbalances, I would lLike to
point out that I am an Indian first
and Indian last. I do not only speak
for Punjab. I speak for the whole of
India. I krow my principal saying:
First deserve, then decide. I had on
my letter read: Know thy rights
and have, thean. But the Principal of
my College, instead of having that,
wrote: Kncw thy duties and perform
them. Thig is what has happened in
Punjab; Punjab has performed its
duties admirably well during the last
three wars. So we have the sym-
pathy of the whole country, We
gave ourselies so that the country
may be frew. We sacrificed so that
the country may be protected. Mil-
lions of our people were wuprooted.
But we did not graudge. It is below
my dignity, it is below the digaity of
a Punjabi, o ask for any favour.
But, 1 would plead only because of
the fact that there is no public sec-
people arve agri-
ot only agrieul-
give us enough
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Bhakra-Nangal was expected to be
250 years. I the rate of the silt that
15 besng collected goes on at this rate,
he says, it will be lasting only for
70 years. What is a boom for Punjab
and Haryana will become a bame
after some years, The hon. Minister
should look into thig aspeet of the
problem and he should give atten-
tion to the de-silting of these dams,
When 1 sought the reasons, I was
told, this is because of the catchment
area lying in Himachal Pradesh. If
the goatwallahs and shepherdg are
not allowed to graze their cattle, if
they are stopped from grazing, they
will go against the Government and
Himachal Congress will lose four
seats I was told they will be lesing
4 constituencies. Actually, we are
losing a project which cost us about
Rs. 300 to Rs. 400 crores, just to save
four Assembly seats.

At the end I would request the hon.
Minister to see what is the reason
when the estimates are made they
are for Rs. 20 crores but when they
are revised they become Rs. 40 crores
and by the time the project ig finish-
ed they become Rs. 50 crores. I
would not use the word ‘corruption’
but it is a picture of inefficiency,
mal-administration and bad planning.
Somebody is to be blamed either in
the beginning, middle or at the end.
With these words, 1 thank you very
muech,

DR. KAILAS (Bombaxy South):
Mr. Chairman, Sir, I rise to support
the Demands of Ministry of Irriga-
. This Ministry is
mother for industrial growth and for
assisting the higher production of
goedgrains in the Country. Till the
task of balencing the economic
growth is fulfilled, there cannot be
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been delayed unusually long raising
the cost of the project itself and the
other cost also going wp of lcquisit:ion
of the land for paying compensation.

I want to ask the Minister why
this indigenous capacity utilisation,
construction of Pong Dam, rural
electrification, loans for power from
World Bank, the transmission project,
the Kosi Canal and other dams have
been delayed so long. Maharashtra,
minus Bombay and Poona, is as back-
ward as any other State in this coun-
try. The irrigation potential opport-
unities are there in Maharashtra but
we are denied the facilities which
we warnt, Maharashtra is the second
lowest in the rung as compared to the
all-India figures of irrigation. Why
this is happening, I do not know?
We have submitted our projects but
they hdve not been cleard by the
Government of India, the Planning
Commission or the Central Water and
Power Commission. Perhaps, they
enjoy delaying the clearance of the
projects which amounts to loss of
production pf foodgrainse and retard-
ed growth of small scale industries
and agro-industries resulting in the
increase af unemployment of large
number of people which are increas-
ing year after year.

Maharashtra hag to suffer scarcity
year after year. Even the irrigation
projects upto the allocated waters

ing less than Rs. § crores but not less
than Rs, 25 lakhs need also clearance
from the Government of India and
the Planning Commission. But

As many as 57 rigation projects
from my Siate have been sent for

CHAITRA 20, 1893 (SAKA)
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clearance to the Central} Water and
Power Commission but they are lying
in the cold storage from one year to
eight years. We have sent detailed
schemes of some 10 hydro power
projects for clearance to the Govern-
ment of India; two of them have also
substantial irrigation potential.
These hydro projects of power gene-
ration and irrigation will benefit
thousands of hectares of land and
hence these should be cleared as
early as possiblee We have Hirana-
kesh power generation project of
6535 MW, irrigation potential 45,916
hectares of land, This was sub-
mitted for clearance on 10th May
1966. The second was Kasari power
generation project, 336 MW with irri-
gation potential of 22,424 hectares.
This was submutted on 8th June 1966,
Papers regarding the Sahasrakund
project were submitted on 23rd
March 1964; Bhandardare was sub-
mitteq on 12th September, 1968;
Girna was submitted on 18th June
1970; Pravana canal project was sub-
mitted on 22nd May 1985; the Kas
project as submitted on 6th October
1969; the Jalsindhi project was sub-
mitted on 31st July 1876; the Vaitarna
project Stage I, with which I am
connected, because the water supply
and transmission relate to the con-
stitwency from which I come, namely,
Bombay, was submitted on 7th Octo-
ber 1971, and the Pawne project was
submitted on 17th January 1970.

The Government of India's clea-
Tance is not eobligatory wunder sany
statute, Bwd the Central Government
and the Planping Cemmission do not

years? -
jects goes up. 1 demand that these
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projects must be cleared within one
¥Year,

The Government of Maharashtra
has chalked out a programme for
1973-74 to spend about Rs. 8.58 crores
on uncleared projects and the stage
has come when either we have to
slow down the projects or start losing
won central assistance, We receive
typical replies in regard to these pro-
jects that there are river disputes and
till they are settled, the projects
cannot be cleared. @ May I impress
and urge upon the Minister, Dr. K.
L. Rao, to bring the Bill declaring
rivers as national property before the
House this session itself?

SHRI PILOO MODY
National wealth,

DR. KAILAS: National wealth. I
want an assurance that this Bill will
be brought before this House during
this session.

SHRI PILOO MODY:
the rivers.

DR. KAILAS: Disputes concerning
the Krishna, Godavari and Narmada
should be settled finally. Otherwise,
these will linger on for many more
years to come for want of statutory
provision,

Maharashtra, ag I have earlier said,
is the second lowest in the country
in terms of irrigation. Here I would
like to tell the Minister that two
assurances were given in this House,
One was by the late Prime Minister,
Pandit Nehru, which I will quote a
little Iater. But I would request Dr.
Rao to kindly gee that the Dudhganga
project, pending since 1064, the
Kukadi project held up since 1886 and
the Upper Wardha pending since 1084
should be cleared immediately. Even
projects like Surys, Bhatss, Suki and
Aner, in respect of which there is no
river dispute or tribunal, are not be-
ing cleared. The Minister may kind-
ly tell me why they are mnot- being
cleared.

(Godhru):

Nationalise
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Pandit Nehru had written a letler to
the Chief Minister of Maharashtra on
318t December, 1963 which said:

“So far as your irrigation projects
are concerned, all waters that you
required for them would be sup-
plied.”

Further, a statement was made in
Parliament on 23rd March, 1963 that
Maharashtra can have all irrigation
projects on Godavari and may draw
by 1978 about 400 TMC in the Go-
davari. Why then are the projects on
the Godavari not being cleared at
least up to the limits of the balance
of the allocation of water, which I
have mentioned a little earlier?

I do not know why the completion of
the Pong dam, to be delayed by one
year, 18 being pressed by my friends
Why not the Himachal Pradesh Gov-
ernment depute a semior officer to see
that each and every oustee who 1s
going to be displaced gets the land.
when 2.5 lakh acres of land are there,
and also get compensation? By delay-
ing the Pong dam, perhaps we will
lose 1n many ways. Firstly, we lose
by way of agricultural produte, and
then the Rajasthan Government loses
crores of rupees for paying compen-
sation, while the cost of the project
goes higher and higher year after
year.

I am told that there a compensation
15 being asked for, for the trees.
Naturally compensation for the trees
also should be paid because the trees
are now three to seven years old and
an amount of Rs. 5 crores has to be
paid. Further, an interest of nine per
cent which is charged will affect the
Rajasthan Government. That i{s an-
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the Pong dam is completed this year

Duning the fourth Plan, we have
fixed a target of generating capacity
to be 23 mullion kw after leaving the
old and obsolete generating plants
But perhaps we did not determine the
manufacturing capacity of HEIL,
Bhopal, BHEL of Hardwar, and
BHEL of Hyderabad, and hence, 43
mullion kw of equipment have to be
imported I agm sorry to note that
there 1s so much of foreign exchange
which has got to be utiised The
only answer for industrial growth and
agriculiural production is that we
must have more thermal generating
stations rather than depend on hydel
projects

So, I would request Dr. Rao to per-
sonally look into the delays in getting
the equipment, delay in the comple-
tion of civil works, delay in erection
and delay in the finalisation of agency
to supply the equipment

Rural electrification has not been
50 ~alisfactory as 1t should have been
after 25 years of independence, so
many villages still remain without
electricity Harjan bustees have
been kept apart Even when the whole
village gets electricaty, the Harijan
bustees nearabout do not get electri-
city 1 am sorry to note that though
the Plan 1s there, the electrification of
the Harnjan bustees 1s not done
hope Dr Rao will apply his mind and
see that we celebrate the 25th year of
the independence of our country in a
dignuified way by electritying all the
villageq including the Harnjan bustees

SHRI H M PATEL (Dhandhuka):
Mr Chairman, Sir, I had looked for-
ward to reading the achievements of
the Ministry of Irmgation and Power
with con;:erabh interest, and I must
conifess t I was a little disappoint-
ed because what the Minister has had
to say both in regard to irrigation and
power is that there has been a con-
siderable shortfall in achievement in
both cases.

In regard to power the Minigtry
say® that im 1851 we had 2.3 million
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kw of power and today we have 18
mullion It 18 of course a matter for
some satisfaction, but then, when we
look to the targets that have been
set for ourselves, we find that we had
hoped to achieve 23 million kw of
power by the end of the fourth Plan
period, and we except perhaps ihat
with some luck we shall reach the
figure of 20 million kw That means
a considerable shortfall of three mil
lion kw at the end of the fourth Plan
Today, already, we are ghort by over
a mullion kilowatts The report goes
on o say that in the fifth Plan, we
hope to double this that 1s to say, we
hope to have 41 mulhon kw of energy
an additional established capacity of
a lLittle over 20 milhon kw How 1s
this going to be achieved” The short-
fall that was there has been attributed
to the failure of indigenous manu-
facturing capacity to supply sufficient
equipment, secondly, shortfall 1r
resources—not enough financial re-
sources Thirdly, faillure in the
establishment, maintenance and
operation The point about the
indigenous capacity is wvery impor-
tant If the Fifth Plan target 1s to
be realised, then one decision wall
have to be taken right from the out-
set and the Minustry of Irmgation and
Power should press for it right from
this moment—whatever the indige-

be gble to do 10 milhon kws
is this gap of 10 mullion kws
filled from clearly through im-
, there is no other way

an achieve
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[Shri H. M, Patel]

ports of equipment required which
the indigenoug manufacturing capa-
wity will be unable to fulfil.

The indigenous manufacturing capa-
reity has in fact a great deal to ans-
wer for. It knew what its limitations
‘were; nevertheless it came in the way
-of import of equipment in good time.
That is why we have to pass through
‘tremendoug shortages in power all over
‘the country, last year. The cost of
‘that has been incredible loss of indus-
‘trial production, loss of agricultural
production and so many other diffi-
‘culties into which the whole country
was placed; these were entirely be-
cause of the shortfall in power gene-
ration which shortfall was due to no
small extent to the obstinacy of the
indigenous manufacturing capacity.
Even to this day they ingist that they
‘can manufacture everything that the
country requires. Quite rightly, we
should aim to be self-reliant. But
‘there is no point in shutting our eyes
1o the fact that imdigemous manufac-
‘ture can only produce certain amount
-of eguipment and no more. If we
‘are satisfled that our requirement is
-of & certain order, we must see to it
‘that the vest is imported and the
foreign exchange necessary for it is
‘found.

In fact, the Irrigistion Ministry teles
a grest deml of satisfaction from this
fact that since independence, we Bave
broughtt umnder irrigation 10.7 million
“hectares of land—4far more than any-
thing that wes dome before that
That is undoubiedly a matter
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something more in this ragard.
‘or whatever be the irrigation

i
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available is a pational resource, This
is a point which my hon. friend, I am
glad to say, has emphasised. Em-
phasising must also mean that he pro-
poseg to see that this laudable objec-
tive or principle is realised in actual
practice. z

You referred to a number of pro-
jects 'which are still virtually still-
born. And Narmada is one which is
one of the most important rivers
which has remained unharnessed
during the last twenty-five years. It
carries as much water, I am told, as
Sutlej, Beas and Ravi together carry.
Water to-day is going into the sea
whereas the water of those three
rivers has enabled Haryana, Punjab
and parts of Rajasthan to achieve the
green revolution. Why are we coOn-
tinuing to do this? It is true that the
matter is now referred to the Prime
Minister for a decision. The Chief
Ministers of the four Governments
have agreed to refer this to her by
withdrawing it from the Tribunal. I
hope that the decisian will soon be
taken. It should be realised that if
what Gujarat asks for is agreed to,
then it will enable seventy lakhs of
acres of land to be irrigated. Only it
the height of Navagsondam iz of the
order which Gujarat has agked for,
would it be possible for the Narmada

is of that erder, call the canal take off
from the Narmada reservoir at a high
enough level, and then only would you
be able tp take water upto Rajasthan.
In fact the allotment of water to
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decision at the earliest possible mo-
ment. If I may venture to make this
suggestion for the Prime Minister's
consideration it ig this that whatever
may be the decision in regard to the
heght of the dam that you may decide
upon, let the foundations be laid for
the full height that Gujarat requires
so that later on we may not that
it was a pity that we have made this
mistake in not laying the foundations
capable of taking the dam up to the
full required height. If the founda-
tiong for the full height are laid mow,
even at that late stage, you can allow
the dam to be built upto the right
height.

1 wish to say one more thing. The
hon. Minister, in reply to a Calling
Altention Motion regarding Bihar,
said something about the tremendous
problem that silt creates for all our
irngation works. That ig due, very
largely, to the fact that not much pro-
gress has been made in regard to soil
conservation in the catchmeni areas
and afforestation 1s not proceeding at
ithe pace that 1s necessary This, I
think, is something to which greatest
importance should be atiached and I
think that 1t should be taken up 1n
eainest The programme of affore-
station should be taken up on a war
footing. That 1s the only way by
which we can, perhaps. prevent the
floods from 1ncreasing year after year.
It will be noticed that every year, a
sigmficant increase in floods 1s bring-
ing 1n greater desiruction, This is the
only answer to this

st UM WEW Qi¥ (OuEERae )
gumfy ff, fagr wix fear€ wwrem
AT X T qwE A T @ g R
A =it ot #y qurd g a1 Ik afw
§iTW WeT ®%F | gATAT q@fae
fs fer aer ofve, femr wmr
T, ¥ =N e whw w1 W,
IAE FEl 9T § IIAT ITET Aww
aff fwar mar) A @Y 4 SR qwe
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§ oK 7 I qARy GAAT
t) & oy wonm § fe s fawrk
Wit fgy & farw & w0 ¥ aee
FEX 9T W AANT B QO A
fear mar @ foc gw wOElr gEmY
X F OF FEATAA N TARA ¢
forer w@ ¥o At e §, R
oW % wwfw 3T amgaT @, NW R
WTHAT & WTSAW ¥ WA FT Q0T ST
JEaT & W oyl daw QA wgan
1 gl At dT ¥ g gow
qv w1 g amr & ot g
FoRT A & & wwAr] A § wwdr
§ 1wl oft aer ¥ oforeaiem Ay
¥ ot fac 9@ I8Y Iy wowr AE T
vy f5 o v aw el ¥, wW
v =y A X wuw wet o ¥
fRaz &7 g g, Wrd &
wgat § f6 ol gl F AveAH
¥ whiw & wfuw g &1 qraa TR
w gf@ wia & ofesar & g
I I AN W AWET #L) Mo
Ty I§ oW T §, I wered
ot w3 Irm § AW WS g Ow
T § W FTEAT #Y @I w A
! W A R A g Foww
fAdaT s sgar g 5 12 @R
0T & faard & SmEur ST geET
¥ qr ®R qrdt guadir o #
IEW! FJITET 21 8§ $OF fogr @ )
af Wy g feafy & 3 oY xo ¥
#, s ¥ faeely gt wv @fr gefr
¢ e @ whm o gt oT €
foraae ot gt § Ao gl vy
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[ <iw wgwr wrE]

O A T wEdr w1 14 gfwa
2 SfFr o= wE o §OT ¥ HE
T oE AT g ST § ag 3@ wfae
g ot zw sfwe o, o @R
FR ¥ e € wg gwd gl
T g ) dfer W ardft aeEar
& ag ot Aredr §, Are F, T H,
At ¥, s@adt afed ¥ wgwe
oy § faef g o ¥ Sw Ot &
T ¥owor T w ay § 3«
aeft ®Y gw T A WX T §1
o8 wrow § fE o gL g W& qnr
awar § o afedl Hag At g, aw
Y TR AL wF W Ay awr
9 ¥ wew v &) afe gw €
* ot ¥ W W afe W WL, oY
AT ¥ AT@AT §, IUET GASAT W
aF @ W ogrd e e @y
amft it ? g wey § wf 7 el
S o & fored wrow gx we
ot anft §, arht §, feaw s
¢ feem qur g Ao W @
%1 aft e g, g A o X oA
A AT g FT H §, wATSr ¥ e
T FATA W T § WK T8 7C WK
aamw fawra & wr f @1 £

% g o= ¥ wod ww 9T W arn
aEAT § WifE wrer € & R
TIMTT ) ST VRN AW HT AN
3T 9T ¥ Py o RAFT 4,34,452
wt fedniey § oife @k ¥wr W
13,5 sfowe wrr § SR
7.5 Sfawe &1 wra fewrd o feufly
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w W ¥F | ag Wy wwr gwiaw §,
wT¥ ¥ wF o § wgar § fs gt
¢, gwra saw frew gt § T oA @

vl ST | A F weq WAW 7 fafay
@71 10.6 wfawa wsx  SEERA
1970-71 ¥ 760 fwe Wy ufe gazat
yafs qore ¥ Ag w1 fafam &= 70
sfewer ol S=mEw 2215 sy
sfe ) ot s ¥ Wik Ay
¥ o g & T 4 3y fag wom
wigar § fe it @1 gq ot arefy s
aff g &) fewf & wmaAt o ool
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& wror gATT W W far §
AT @y wwr §1 Wi afe W qf
T o aft oft wEEt e A3
e fear I ol WY aiEwT
I oETT & N TE IHE
T ¥ & goww & W ¥, ghearow
¥ wpare ¥ ik afvere ¥ wqeE
¥ g oft oy o § 1| 5 Fagerar W
wiwaar #y feafer & ff gw v <
ot qgd aTowA & | g 747 qfcfeafaal
' ¥ gg 7 Frdew wAr wwgar
g i wr xame wwfy of & wfgd oo
nRe f My F, f5 g5 g =T
& fafw wfr @ $TF &7 waqTE FL
W IF @R 5O% ¥ fag afr @
IrarT ¥ o £ &t 7 wwdr & fn
TF g FAT W § AfeT agr I
F—weq w2w ¥ 50 ¥ oAy FaaT
—ugt g & forq wrwar #r qfw §
WX wrw & fag ofey @ gqfq
AN T A AR T G,
gt afs gF gaix wJd¥ F faqT €®F
A sfers fwar war Wi o gard e
g ot § Afed ¥ ¥y @ w1 99,
T QR W EANT T da

AF AT FhH——ATE T AT ¥ qgrIr
WY A W Y gATt wRw ¥ Rredew

w1 ot g W gt fir g3 e sl
wifgart 8, g e safer gicr &1
T g sk frewr gwr § St
¥ Bwlreaelt ¥ arsrrer weeY W IvEOl
w o7 TR aff v o K T
T et it &, S oc Wi &
ST |
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T WY WY F AN A ¥
g # W frdew woar wgar g
oz 7t A agr & fasdr §, gawr
I AR AG ¥ X\ IEW FD
WAET AT ¥ &1 IE WAIT FAY
g W Ik feadt &) Ia% a=ew § 3
WX 9 7AET 9479 A=) o ¥ 6\
fear mar & 1| & waF wqreww A AT
wet ot & fadew AT a@ar g 5
g YATT AT S ¥ FF CH-D wHA
¥ gaer fadw X &, T@ Sgwar @
W WA WX AT SEAT v
TR E Ty W feege & ag wE
A7 g AW A G Afgq | ¢F
TRT QAT T IART AT AT FI
qif &1 9 ¢F TOfrae fax § afs
aqx ¥ wree fadw ot & feeg
gutar &Y aw § fs Sa% 9= %1 @
IqarT AE wX A% A FA gw WA
g &) A TEvT W af amew
g, W & 9T ¥y ag v § TR
2 ¥} pora< §, g9 Frae s
& fr e go folr ag 20

fawrdY w7 wgr aF T 8, @R
agt wenr wwer §, whew warhe
1 FAT § AFT TC GIC GHA TrA<
Rue sy fed wrd | Tro Y FATAR,
gAY I ATEE WAT BT A T F
WX w77 fv fedegw ox W qmax
|y wm HfAF) W ¥ AW
% R W oAEew Al W owfe
ar§ & Wz wRwvET a8 wie fF
wrd qre dar i &, e Al & ) Afiew
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[ v vy ari]
¥ wgy & 5 waw gurt o 8, dar
mq sy Afwd ) g qre e 8,
TANITET FAvferel w1 wger garLarA
¥, zw ¥ 3% frmar § fe o x4 faz
£ 9T qra< F2vr AT ¥ oY SISt T
A WA g awar §, W\ grw, §
22w wY gw g faorely 2 wwa § v
faz 9 X g7 AT €V T F )
wager ¥ 6 gfrz wm 28 1200 AMTATE
fawelt g0 G271 7 @wA €, wyaEr ¥
5 gfrz = 2 &t 1000 ¥mare faw=t
g1 77 wwa & W famdsft & 5 gfae
A E AT 1000 WA faoet 481w
TFA Y WA AFW 3,200 WA=
faorelt dur ®7 ¥%Fd ¢ w7 T AT
GTATH HTWIT [T LT | SH AGE A
faw=ft G27 F<& 7w AT VAW FY faFAv
% wwa § baw Wi for buw av v
T RV W & | MT ey ¥y
T ot fe zwfaw zaed fas
I W W @ A gmwfany
TET AT &, W Ew Iug Y I w2
¥7 awn & %) GwmEr faw Hm 21 2
roar A a X I www gl s
foe 8= v o qraT e v € A7
frétsrmisnm A damwm o
w3t fie wgr & wed Faaeft o w0
B L LR g —
AT wr & | kv o o aw Ay
Fge |

wwre gy e foafr & 7 gk agt
1,90,191 foar & 5¢ a7 9, 3@ s
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et gt ¥ fov ey e oY W
e § | ava afreery, e ofie g
o WY ey Al s Farorely WY worg &
wmwmmg,mm
Y IAS TG fuwar 1 YA
T AW qHN AT e mfy
t wifvc gw W v wgof &
I T ¥ 1 wx W gy W W@ e
& ¥ g7 agr fraay fararelt vl § 2
Haq 4 wf oo fawely oot § oo Fs
gfcaron & 34 wfawa, afaear &
25 s, 99 & 24 sfae, oo
waw ¥ 21 whma | o ey A
oo S3w & wgr 7wy Al o qE X
& =er foeer ¥, ¥fer faar & st
T fraw 4

AT Wew 93 ¥ 70,414 MA ¥
I A T FAX 9,273 Ay F fawfr
T g% ¢ 1 wafw gfamar & fogd wra ¥
wifam arx € faoredy 2% 7 ALY vy
FET & wow grgy WA, Ay 100 S
WA 96 7T, T 40 TTRE,
97 42 TGZ WEE 35 97EE, TUTA
27 978 W17 IAT WV 23 e,
arat i fasreft qgamit ar @ § 1 e
Weg S3AW A FI 13 geae amay { fawelt
g AT /FY § 1 W A, g fead
OF ? %7 97w fam, for w5 wigt )
odt figfy garft g mir & 4

TTfE @ Wl off @ @ g,
Afr B g7 A T R K e g
fir wrg sterery wY awer Hfed, & W
ofaery AT, dommr st W
fify =fs 3w &Y gfor =i ¥
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SFOT B THF TE | WL AT WA A
frow ga &, T &, fda g, wleaT
3, i @ TR QY g R
JEwT O WA § | T COTAY
a¥t ong gEmRy fray gl ool
qeam & afe FETE & & |
oA |

15.44 hrs.
[Dr. Sarantsit RoY in the chair.)

oft #rvq T firat (Amite) AT
&, 2w w7 faard st fawd wavm
TH agd & qEE w1 daww g oA
Tar afed 3O FT qAW T gAX 7T
adwT § § waw Y sEEe ¥
ity fawy 3 A faorelt & sf @
TR AF & oYK Aot F w3
F7 JaqTET WY agar § | Tl g
qiT w7 WG FAT Jd &, wiw §
ITET FWAT FIAT § | 9C A AT
TWgT FIA gO FO WAA AY gwrd
FHT gTHTC B w §, o Forad @
T #1 Wt woar fgewr g wv g
I B FTT AR F | I qw ¥
wEw dwr @ ag 3 fF g dw oA
afedt w1 it &1 Iaaw, Y wE TN ¥
B #T e 8, 3T dAvast w, N
R e ¥ fraritr of g 2
Tt A Y v 1 WK 3y gafg
& @ 5 v o ¥ faae g
ol & wrew ¥ g § | I fwe ¥
forg wf e g e ¥ §
e & ww W feaw ¥ § 1g o

vpR. @ & e efefelc 8 &
231 L.s~11,
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Mﬁm%?xhﬁﬁﬁvmm
ﬁummamm
& freem ¥l e X fear £
ﬁtaafnmtrafnmnmih
frast z®r 78 weai, 7 T W wAAw
Fﬁ#{fmﬂifl_ﬂ#mﬁ’m&
Mo TA ¥ FFAT AGA §, W W Ay
ardT dedta geTe ¥ fada AT wrgar
§ fe 9 sy wiedz §iar g @
Tt & 9o & fe s i aedt o
afer 1+ go TSl ¥ wara w8,
drrgo x A A KA g
qTT e qF A FAA FA Y oy
o fazd et sifge sk g g &
5 ¥ qF wieeAwAT wiwde fawr
are AT wfee #9ifF IAAy faar o
o w§ fagqrawes Ay oY 9F § Wg
g fraz qrad | I fagerd & frg
TF  aeAe wEEE S
T TE AR T AF g0 AT qF IV
fraral # a@ frrzmr wr awar
T fag = wrefear aer weer §
wifs I7 art ¥ w1 & At e
wa?rfrﬁuﬁa’!r%:fmfg’mwf‘gczl
wfieT g F10 ST IT ¥ a9 FC gt
wa wiedequTy wHTHe fae e oY
R, W 7z o Jow X @ P
wige | gafors & win § e ¥
ATFIT I9 faer ¢ ar JwT F Oy
feaTEY seft ot & PrdeoT e g
g foag et W o oW
Teq ste wgw W ¢ o gen
W%Wlﬁ%ﬂﬁﬂm
i\ :



323 DG Mwm of

[t e o firw]
e off, Wt AR ¥ wa &
A & FUTH TR Y TTH TR A
surer feerr wgen g fo fve oeg &
farareft WX Tt Y swaear 7 HF €
Tog ¥ W W W AN WA G
&Y T § g AT WWIT HT gAeqr v
gemTy & fad | w0E T AU
¥ od v &, T W uE §ar &,
gfamm & o et ¥ a€ v §,
TP XN WA AT E 1 IT THAET
* ¥R TAT WX faordt # sqaeqy
Y s g ot fex afear wrogEy
WT wRAT & T, TR W wEeer fo
& ofd wiaer a1 AR W &
AT TSI FATT T G § o4
AYSAMAT BT A WAT qEar fwE
& B e o1 oEn far o g%
o N FA WY Z A @ WA
QETT § IA HT ATAT ST qH |
QUETH $77 J1HHE & q R}
qrEA & ot T g e wer gur
qr W wEwT & 9 fp o7 qw 9w
fereqfaet w1 7 @wr foar S aq o
et @R TG AT 7 JY ag wd
warr, & Srwar gsfaradr & fw
YT ¥ 10 719 =W WA R §F &
I[N &, AT FT g7 AATC &, g ot
ou 7 agw A0 & Y, Iw A ww Ak
faerewr ff € wfgy | oY, s
ST AN & TR W/ I AT
F I7 TR T w<r o7 @} § wgw fe
s Rt Ty 1+ 109w
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¥ qw "o aeEE A d, 9, 9w
WO 9 & | AT BT
¥ e 4R fade frar & i s wr arer
oAt ofiew wF Wi sw § WY
qifeer Y & aow &, At 9
T # fare glftow o & i
o Yo% wrar 9w | 39 ¥ fl gw
¥ 7 faee QraTr <@ §, qger O
et ¥ T ) g A WK
AR ¥ WYL T F AT &
w fawe & =07 50,000 THE F
farf e fad & gvdt, ¥ W
ore &t fomrd A fay ¥ 9l 1
are wwe wfw &1 faarf siage o
A & T O oA Y W
awe A N E | gEd fage
I G AMAT MU T < fafq-
T, FALE T | TAY 7L F AT BAT
Fra arEnx fad + frwarer o= =@
TEAC YFAEr AT ATV E 4 W
Tl oA TaaE ¥ qifeere q1eT
¥ fort Wt & o o o W)
TEAT FY Agre agdw T g
ATFWATE | TG TO G AT F
s ow o fa w1 €7, 9 W owe
wfa ® faar # Efaamy 1@ w&@
I W T TE F WRC AR
oY T swaear A @ awA §

g X 36 Nvzw ¥ i ovft
¢ 39 aFt = freed & faY 9w
T2 H g arnr ¥ faorely qgert ot )
faoreft A& woelt Ahpmr  gETRTe
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# 3% goet & faorely qgerd ¥ waw
& 1 ofey faoet & wifaa
' wa? & foy ¥y goA WY AE
4w O I T § o owy g
¥ a0 wifgd fay ¥ a7 9 2q7 dw
W A TR | 9 SATRT § fawer
N FH-a aET T AR W F
fefgeqm = w3 B T
aifed fow ¥ gr A SqE Tvar
T TET FET T qF FAT 9270 2,
I Y T g T &, W AAEq" T/
qrdt g Y fraw TR g 1 WX
7 qraarAi #1 gafgegy w7Aqr 98,
wIve AT qF a7 ot Iy 997 ¥ gz @
N N @m w7 3
AL F W I GART & wea< faaT
agar w57 qfer art &7 F f47 0

g g ¥ vwEd fom wr
Fwerer fire wr ot wrefear § ag agw
TG | FWHFAXTZo Ao
o A & 7 war & fo fogerm &
X W BT T T qqar §, qe
AT I ¥ go It ¥ wgwar AN
TR | gEfEd F@ FHIR IR AT
2 O gw WY 9w 9w R qw
e =gy fow & w€ IqawT § AY
AT gwm, faweft dvz gnft
foreg & st wrdk Fesr g 1| @i
# qrft o feam€ @y ¥ orgr e F
Tt 7t & Ayt T 7 | qwA @
WA EE QAT § ) e
& fog o wdw § e oy A
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T § 1 dfew qg ot wawa @Y
avft & wafe g adTr a7 o Tw
W W} AAME § IEA e w7
haaT g 7% | Ky A ¥
frdzw e fr ag TawT dan g
F3 WX IO TEET FY FITT | AHY
IT 9T FT IFANT TSIYGIT & qIgAT
9T AT & gE@ oAy * g g ogr
BT WATT FT AFH T FAT &9AT W
N gd FETIEAT E | AU FT
Wt IgT a1 AT AAAT W Aqq
& gt ¥ Iw § @9rw g W
FUTT TIY FT 2 FKT AIF AT 1 3G
Tga wed § 1 wg g wEeyd
WTHEE § | SEEY AT AEY Ig FE
Freafas ad) §, wietww dwe §
Tw gfeesro & g =nfed fF @ dwww
fre & wrgfear # g 3w & ot &
wedl AT FA KT WAw FL | IW
9T FT ITERT AT Nfey |

farorelt & forg @ ale & & fadawr
o wrgar § 6 g@ gemel F faerel
qge ¥ fog g wror ot 3w & qudw
qrET 9T SqTRT AL AT AW 1 wET
& &Y Aarare w7 qraT WA T w7
aT A g

/ey IawT Wit 9% @9 AT AE
gaT R | wrewy wifgh fir we I9E
R AT ¥ wiarE H WK § @
TG FIHTT BT o AT T v @H
TR ¥ ford o ag T W w7 Tl 0
w1 Farard i feoreft & s g o
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e IR ¥ W fafery dfrn wg
FI® qEA §T WA wdr T
3T AT QT A 9§ F g g W

FqTLT AT AT AT |
ury  &uwd § fr gzfas qrae aw

qedt § 1 =< &Y dwrare wT wEr
¥ 91y qefas qrax v Fwar § o
IART WO SAr oA FQ@ § ITH
&afr frper o § WK 9 v« A
T TR | IEEY & gEa e
AT qIE AW A GREATRY ®T TS A
frra a% | ot f3fegw  qeaedy
& IR W %3 5 F TF Frw B Iy
g adt qu X 1 gre § adw g
97 W19 SATET FX 3 #fE e feafa
WIS §F AW ¥ 477 g€ & aw AT o WOy
q2r gY AFdr ¥ 1 wzfaw ara< 9%
WHT At 9 a1 @4d wEr § wafw
U 9% TW Wrg dAT ww@w §
qrér & a7 oraT At wer qrAr @
Ffw7 aetwr fegfa & g w7 ST amst
TwAr g fe adE g 9T A faan
FY | FTCw TE 6 W K wrer aga
¢ | ®mw § v g fre dav
9T HT 7 AARE § T9EF T 0
AT FT TTRIE FIH T, WGH TaH
X ¥ 1 T ATE yEeqr wEAT o
aTiE QT #Y HAY 4 Forg ¥ oY weRfa-
ot mrelt et & Ay ¥ W EA
4T ¥ ¥ grr ¥ Ay & ot s
far s gwar § Wi wT@ A ¥ FAT

R e g fre g sqgdw o
fre *F g AT A |\ §9
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fecr ¥ fowe ot g feer ¥ waY
¥ xgr €@ o & fear o sqweqy
ST ATERATE | AR AE, JENAT,
aralT, g wife & wer & owr
ITAT AQF wET ¥ qaq fAAr§ wC
Ffeqroar ey | 9N Waw Ay
qY w17 AT gy § Al & fag
et oft w1 frdy AT & 1 W@
qeft WY FOAE T X O 1 X®
T ¥ T F ol & i ¥ g
FTERI AT S froge &
faaT ¥ o7 9T HAAAT § IART F@IL
¥ o ¥ AW AT FH AT S,
THAT FATH HT W FQ L A TN
wOA WOAEAT RATT ATE g, ITAH
q1Y WG, TIAT ArfE F g@ R
# qeT ¥ T A1 sweeqr ag FE0
I 1 TR fag ag aw I
FTEF T T AR § 1 F wvEar g
T AT A G g AqAw
oYY qTT FT YA & ATEC WEA
mifs & garer Y 9 N ¥ wfd
faare #F saqeqr F I | TATNC
wrfy gATd TAwT ‘At ¥ A W
¢ gAm QT w% 80-90 faw W
dow fear o 9w § W SavET
agET ar gwFAT &1 g @ ¥
fag ot sror wftved QT TvaT @ @A
& FE%T T Parfaw ST wed e ST
g | WY N wrw wray § e wreg
TR O ¥ T WY W W@ ¥ oWy
AT T R W Tl ¥ W
awe dur FoTar awpw A qw 4 v
LTI G )
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SHRI VIKRAM MAHAJAN (Kang-
ra); To-day we are discussing the
Demands of the Irrigation and Power
Ministry. Bir, to-day, in view of the
certain conditions prevalent in the
country, I have to submit thal a new
look, a new approach and a new plan-
ning is needed to solve the problems
facing the country.

The entire country is facing a power
shoriage and I would request the hon.
Minister to scrap all the previous ap-
proaches and have a fresh look at the
entire power sysiem in the country.
The maximum power in the next five
years can be developed in Himachal
Pradesh if a crash programme 1s gone
through and I am sure, for the next
20 years. the power shortage can be
met only from that small region.
Therefore, the entire programme or
at least the major programme should
be civerted lowards developing the
power potential of Himachal Pradesh
where minimum land will be utilised
for the dams and the maximum
power can be penerated. Not only
this, efforts should be made {o com-
pleie the power vrojects in the shortest
possible time instead of wasting the
time in spreading out the projects
over five or sever years. I will quote
the instance of Seul project in the
Himachal Pradesh. The project was
supposed to be completed within a
vear but it was delayed and, not only
there is delay in the production of
power, but the cost also has mounted
up. Instead of one shift, 1f three
shifts have beep put in, then, by this
day, the project would have been com-
pleted and the cost would have been
much less than what it will be when
the project is ultimately completed.
Not enly this, the country would have
got more power by now than it would
get later on and the industries which
have suffered and irrigation which
has suffered, would not have suffered
to that extent,

Therefore, what I am submitting
now is that if a new look, a new ap-
proach is made and i you select only
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a few projects ahd complete them at
the earliest posible time by putting
in three shifts so that the country
gets the maximum power within the
shoriest possible time, thail 1s the ap-
proach that 15 needed. We do not
want gpreading out 20 projects and
each one taking 20 years. We need
a few projects and maximum amount
should be put in and they are com-
pleted and they are put 1n execution
and more power 1s generated so that
more industries come up. So, what
we need is a new approach.

Sir, one of the biggest blunders
which has been committed is the con-
struction of the Pong Dam. I will
give three major reasons why it is
the blunder of the 20th century.
50,000 acres of irrigated land which
produce half a million tonnes of food-
grains is going to be dammed up, is
going to be submerged in water for
the production of a million tonnes of
foodgramns. I have never heard a
greater blunder in the history of
irrigation, where land producing half
a million tonnes of foodgrains is going
to be submerged for the production
of a million tonnes of foodgrains. It
is what the projeet is ultimately going
to cost us. This is what the Minister
has stated 1n the House yesterday that
the irrigation which the water that
will come out on account of this dam
will produce a million tonnes of food-
grains.

Not only this, thig project is mainly
meant for the benefit of the Rajasthan
Btate. Now this project is wholly
meant for the benefit of the Rajasthan
State and I for one, would try to give
the maximum benefit to the people of
Rajasthan because it is an area which
is regularly facing famines and there
is no water and maximum help should
be given to Rajasthan. But, at the
same time, the people With whose
teargs the particular project is made,
should be given a humane treatment.
There should be a humanistic ap-
ptoach and all the efforts should be
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to minimise the misery of these peo-
ple. These two different points of
view should be fused in such a way
that minimum misery is caused to the
people affected and maximum benefit
accrues to the nation. That should
be the objective. From this point of
view, Dr. K. L. Rao did take in the
early stages a very humanistic view.
Thrice he gave an assurance in the
House that he will reduce the miseries
to the minimum, by saying that these
oustees will be rehabilitated first and
then the water will be impounded.
In a sense, that was his approach then
but I don't know how suddenly he
has changed his view. His entire ap-
proach now is this, he has now started
thinking like this, that he will have
to impound the water whatever the
consequences may be. This he is
going to do in this very year. As I
mentioned yesterday, 1if such assur-
ances are not implemented and are
not kept up, what happens is, such
things bring congress party to ndi-
cule, the Minister who gives such as-
surance to ridicule, it does bring the
Government to mndicule. Therefore
every effort should be made to imple-
ment these assurances which are
given in this House. This 1s my res-
pectful submission, Sir.

16 hrs.

A point was made that i we do not
impound the water in this dam then
we will lose millions of tonnes of
foodgrains and all that. I have an-
other point to make. This very land
which is going to be submerged under
water is producing about half a
mullion tons of fooderains. There-
fore, if the same water is taken to
Rajasthan in the next two years one
million tonnes of foodgrains is not
going to be produced. At the moment
it will be quarter million in 1974 and
half a million in 1975 and so on, it will
be a gradual rise. The hon Minister
should maintain the assurance which
he has given in this House. He should
implement such assurances. He should
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see that they are rehabilitated and
then only he should impound the
water. This will not barm the in-
terest of Rajasthan at all. Because,
whatever the gains made there are
the losses in this particular region.
We have to take both the factors into
account. Therefore, I submit, water
should not be impounded at all for
another 6 months or one year till
rehabilitation takes place. It will not
cause any damage to the foodgrain
production in the country. Actually
it will cost less to the Government of
India and to the country. It is be-
cause the amount which is spent on
temporary rehabilitation of these peo-
ple, 70,000 of them, will be much
more than the corresponding benefit
which will accrue if the water is im-
pounded. I have no quarrel with the
representatives of Rajasthan. I do
think that if hon. Members from Raj-
asthan had taken deep interest in this
problem ithey would have solved it by
this time and this situation would not
have arisen at all. It is only because
the bureaucracy in Rajasthan has
been feeding them with wrong facts
and information that they are taking
this particular attitude. I want them
to form a Commitlee, a Committee
consisting of Rajasthan MPs who
should see that these people who are
going to be thrown out for the benefit
of Rajasthan, are given proper treat-
ment in Rajasthan.

The rainy season will be coming in
June, 1973. The impounding of water
will start. There will be enough water
coming and difficulty will be faced by
these 70,000 people, because there is
no other source of income for them.
Whatever nominal compensation has
been given is not enough. It has been
said that majority, 80 per cent, have
got compensation and an impression
has gone round to the effect that huge
amounts have been given to the
majority of the people. It is not so,
I represent that area. I know that
srea. I can assure the House that
they have not got compensation of
more than 20,000, What can you get
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for Rs. 20,0007 For Rs. 20,000 you
cannot get a single irrigated acre of
land at all. It costs about Rs. 25,000
to get a good perennial acre of land
and it is this class of people that 1
am speaking for. If there are flve to
seven persons who have got huge land
Dr. Rao can amend the law and deny
the entire compensation to them but
I am speaking for 80 per cent of peo-
ple who are small farmers. There-
fore. I entreat Dr. Rao to treat their
case in a way that the misery which
is going to be caused now 1s reduced
to the minitmum. Therefore, I submit
that he should keep up the assurance
which he has given to this House so
that all of us are not put to ridicule.

Lastly, he should make an attempt
to coordinate the entire power in the
country from whatever source it is.
They should have a broader outlook
and coordinate the three systems so
that maximum electricity is produced
and each region 18 given the proper
share.

SHRI RANABAHADUR SINGH
(Sidh1): Mr. Chairman, Sir, 1 suppose
that in this erg of shortages Dr. Rao
would happily combine qualities of a
statesman and an engineer, We would
have, of course, plenty of occasions
to be exercised over the conditions as
this country 1s passing through but
at the same time, I feel, that for a
country like ours that we are experi-
encinng a power shortage at the mo-
ment is the first indication that we
are entering the age of progress and
development. As such, this is not
the time when we should be overwhel-
med the difficulties that we are
facing. I submit this is the time when
the qualities of a statesman should be
used and helped by the gqualities of an
engineer should take a long-term view
of the difficulties that we face. I
think the projection of 52 million KW
of power needed in 1980-81 might
again turn out to be conservative as
our projections in the previous years
turned out to be far short of what
we are needing now. So, I plead that
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it is time that we take a broader pers
pective of this particular problem.

At this time our country is mainly
depandant on hydel electrity and
thermal power. We are just entering
the atomic age of power generation.
I submit respectfully, because Dr. Rao
is a specialist in this fleld, would it
not be possible, andam afraid read-
ing the present Report of the Ministry
there are no indications to this effect,
and cheaper also to start thinking of
harnessing the geo-thermal power
that we have in our country. As per
the latest publication of a scientist we
have a geo-thermal vein running
parallel to the Himalayas in the North
and then crossing over to the South
in Tamil Nadu. These areas happen
to be most endemically short of power
and if we were able to do something
in this fleld there might be a solution
to our problem there.

At the same time, this ig an age
which snowballs in its progression
rate, when we recall that what hap-
pened in the last 500 wyears in this
country has been repeated in ten
years and, may be, in the coming five
years, that will repeat itself. The
projects that may be made for the
future have to take into account the
gradually accelerating pace of the
world as such.

So may I respectfully therefore sub-
mit that it is time that apart from
these orthodox energy sources that
we have been using so far, this geo-
thermal power that is capable of
being used was also taken account?
Again, T am told—this is ag per one
of the papers ] have with me—that
the source of energy for the future is
going to be hydrogen gas. It might
sound rather too utopian to think
about it in the present context of the
economy, but what I mean to submit
is that when we look at this power
position in a pragmatic way, we have
to take into account these factors
which might help us in the future,
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and there is no point in closing our
eyes to these possibilities.

At the same tume, incidentally, what
we are going to face as a problem
gradually over the years is and will
be environmental poliution. When
we talk about geo-thermal and hydro-
gen gas power, we obviate the possi-
bility of this danger.

Closer to home, as my hon. friehd,
Shri R. S. Pandey, hag very ably put
it, the area of Singrouli, which is very
rich in low quality coal, is an ideal
setting for a super-thermal power
station. The shortage points of North
India would be ideally commanded
by a super-thermal power station that
can be located at that place. It is a
matter of satisfaction that in answer
to a question recently, we are told
that particular suggestion of the State
Government to set up a super-thermal
power station has reached this Minis-
try, and I am sure that they would
give quick clearance to that.

I wish also to draw the attention of
Dr. Rao to the fact that one thing
which is exercising almost all the
farmers in my region is the guestion
of tariffs. Our Electricity Board has
set about the task of charging the
farmers for the electricity that they
consume on their farms in a very
complicated manner. I do not wish
to go into that particular complication
because there is no time, but I would
entreat Dr. Rao here to take this
matter up with the Electricity Board
and see whether it is possible to
simplify the tariffs so that they be-
come comprehensible to the small
farmers. Right at this moment, they
are incomprehensible and the farmer
is bhard put to understand them.
Consequently, he is also exploited and
he sometimes loses more money than
the electrieity he yses.

Az far ag rursl elecirification goes,
thig is one particular agpect of the
Ministry which is extremely grati-
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fying in performance. I pay that it
is particularky this aspect of this Min-
istry that cam really do something for
tire backward regions as such. All
this talk of removai of the imbalances
and of bringing up the backward
regions can be put into effect by thus
ome particular Rural Eleotrification
Corporation scheme but for the fact
that this particular Corporation is
now starved of funds. I would make
a very sincere plea that Dr Rao
should take all the precautions neces-
sary to see that the Rural Electrifi-
cation Corporation is net put back
due to shortage of funds.

In the same context, I feel that this
new mini project that has been
brought out by the Rural Electri-
fication Corporation is a very mean-
ingful one and it should be put to
use, Villages of 2,000 to 2,500 popu-
lation spread out over the whole
country which, in spite of the assu-
rances given on the floor of the House
and in other State Assemblies, have
remamned wunelectrified, should be
given electricity by taking advantage
of this mini project.

Also, I have come across one parti-
cular aspect of the functioning of the
REC which I would like to bring to
the notice of the Minister, and it is
this. The REC has two types of prog-
rammes; one for the normal regions
and one for the backward regions.
The programme for the backward re-
glon takes account of the fact that
those areas are predominantly Adivasi
and have very little paying capacity
and so they stagger the amount which
is recoverasble from the farmer or
Irom the Eleciricity Board. I have been
facing ¥his problem that some of the
Flectricity Boards initially started out
by sending all the schemes, even for
advanced regions, as backward sche-
mes. The result has been fthat the
Corporation being a careful authority
starteq to reject those schemes. Now,
the reverse procedure hes set in. Now,
even schemen meant for backwand re-
glons are processed in the State Wleo-
tricity Boards ag schemes for adweme-
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ed regions and subsequenily the peo-
ple who are backward initially are
new saddled by the schemes which are
meant for advanced négiong. I would
contract that this aspect should be
looked into, and in case there is a ma-
chinery that is possible to be set wup,
those areas which have been sanclion-
ed the advanced area schemes might
be again classified as and given the
advantage of backward area schemes.

Now, my learned friend Dr. Karni
Singh has requested me to put before
the Minister his views which I shall
read out from his letter. He says that
for many years he has been making
ihe request on the floor of Parliament
that the Rajasthan canal project should
be taken over by the Centre. “Since I
am going to be out, I shall be grateful
it you can read out this particular
thing and say that the hon. Minister
might look into this matter in the con-
text of the famine problem in  that
area at the moment,” I support this
request in view of the famine condi-
tions prevailing in that region and
also the magnitude of the project.

He goes on to say:

“The hon. Minister had also assured
me that the Churu district of Rajas-
than which suffers from aclute water
shortage would be explored by the
survey team of the Ministry of Irriga-
tion and Power to find out if the Ra-
jasthan canal project water could be
lifted to the Churu distriet, or, alter-
natively, the Ghaggar flood water can
be brought down to the Churu district.
I hope that this survey will be done
and if already done, the Government
may kindly inform the House of the
results of the survey.”

MR. CHATRMAN: The hon. Mem-
ber's time {8 up.

SHRI RANABAHADUR SINGH: 1
shall just take one more minute.
Ofie full year has gone by and we the
people of Rewa region have waited an-
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xiously for the Ban Sagar Project.
This is a unique project. It is some-
thing like the new schemes for air
travel; where you go now and pay
later. In this scheme, a slight amount
of money is pul up for a barrage and
then you divert the floodwaters into
a certain canal to generaie electricity
and the rest of the dam will be built
by the revenue that will accrue from
the electricity. Each year that is lost,
apart from the fact that nearly six
and a half million acres are losing the
capacity of doubling their production,
nearly 10 crores of rupees of revenue
that is possible from the eleciricity
is also being lost. I do not mean to
hasten the process wherein we have
been fully assured of Dr, Rao's en-
couraging attitude to this thing. What
I mean to mention is only a fact that
a backward region has many ramifica-
tions.

If an advanced region is denied
something which it wants, it can raise
a strong voice, but a backward region
does not even have the capacity to
raise a strong voice. It can only pray
that a sympathetic and early decision
would be reached on the matter and
the only possibility that appears to
us is to reach a decision is this:
‘Whereas the amount of water-flow it-
self ranges from—according to the
Khosla Committee Report—42,888 mil
lion cubic metres. It goes down in
another estimate to 30,000 million cubic
meters and the Bilar Government's
own assessment is nearly 50,000 mil-
lion cubic meters. In such a situation
would it not be possible for him to
accept this suggestion to set up a high
power national body of experts which
could evaluate the availability of water
correctly and having done that, could
evolve an equitable distribution for-
mula.

I hope that Dr. Rao will study this
suggestion for whatever it ig worth I
did get a shock of my life when on 6
March Dr. Rao answering starred
question 201 fafled to mention Ban-
sagar project as a project under dis-
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pute. My feelings could only be des-
cribed by a certain based in his sher;

T W AT W
fomy ag IR &Y

@Y 9T TG @ T
¥w fag aFTH & qIw )

I hope that situation will not arise,
and by next year when we meet again
to discuss this Ministry’s demands the
Ban Sagar Project shall have been
formally launched.

st fagware v (¥afan) : awr-
wfr wEm, s oY 3w A 80 wfowe
AT #fy ax fred s s T
¥ fa feres W= wravEs € | @A
Fwr ¥ orer A & A @, Afeat § o
st acaar ¥ Ffew Iawr fos amaar
faear & SuawT gar § /T IR A
wr N AT QA qE ST
T grer ¥ wg e e § s w1 A
qed ¥ S ™ fFT T g A 1951
Foagelt AoraT  HWTOW A F X588
T o S N T AfFT ag
afr wft & ok | o aF faw 361
qr g€ o T ai Ay W
dew ot &, ToegT dee g
@t aveg WY agw oAt §
oot ww o § | wieg ag
AT ISAT & FVT-HHY F7T 20 A FIHTL
ITH G FA F, IIRY WS I@ X
Ty ¥ wOrT & W ¥ W I 7
ar wifge a1« A wfRy |
o faom ¥ F a%T A e afew
7 W argen g 6 dwh aoere 9

APRIL 10, 1978

Irrig. & Power 340

wrew grora § Foret g w12 0w
sawT W qh § Iw 97 Prdw sy ¥
s @ e g § @
0 & 9T | ¥ 361 Y afer 588
o qgelt droET & qE ¥ Az wmow g
®

W T A A Ay §Ev-sueav
Tk # s fe g 54 fory § foredt ¥
27 for¥ dwad § 1 cnfan wifh
aTk & A FedrE Faweft § oo fgama &
27 fordr fred gu & | wgeft i< gurd domy
¥ o w1 Sriwe agi v @) W Iwwr
T g gwt fr ag W @ a@iw
feew w7 1w TEw g 7 ¥ fo
A Wt IGF ¢ W AT TR
SATT A AT | | T R A IR
SAW ALETC T 7-8 B BEYT Tawd
ey AT & T Wt § Y g WA
& g fasrared § 1 ga¥ ageft 400
AMTATE HY AW F qF TF JIAT
¥ fordl Wl s ot e Y ey @t
e €Y g 1w T 61,84
U TIC Y ATIEFAT R | qiwedy
AT § ag g8 @ et @ o gwR
mﬁmlwﬁﬁ%ﬂwwo
TF 9T & ) FES WERT HT ) e
T T R E | TN DA
e A @ W i & ) sEwr
AT ¥ At T FAfen w7 w17 W A
AT § | A A ¥ qEgRTAT w7 AN

Sroe & | ox g & s QYT 8,

JreT o § @ 8, W@t 120 FmAe

D AR e Y deer e
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FoeTT } ¥y woere ¥ e R § )
i T & fawy s WX AR waTr
# o afxdY wr o wrar § Sad o
Fraant § | wfRw ¥ gy o 9
HEY FroAr % F@ A avw § o oww
faraT 8 S A FomTd aredy
At ¥ wery & fod gere R AT
FT AN AT & | F T a9y ¥ A g
2@y B 4 97 Rw & o g afes
JAsAT A fer ¥ AW T gAY TwT q2W
o g, st R g wf wfwr wwr ww
¥ &%y wfr safier faorelt Y awer oY
agT W | wfew A 7 T 2w A
it fre? g wAw @ SAK A9 ¥ @iar
ATAT #Y TT ITT SN FT AL AT
& 1 3 T ¥ o 2w R AW H AT A
fre® yu & 9% Avary ¥ oA wfaew
7 ag difr s @ i oft fre® g
&t favat sy wfaw & @31 < aw
% yfewor q faog sam e s o
afz 3@ Aifs = ww W weAE @
AT W F 77 qrag i fq=rf #
gy ¥ fadw = 7 9@ sfe
Tzt freem 0 7 § afw 27 fa
ey & forrd ford e wfiwer ¥ wg
faar & fr 3 fo¥ gq & 1 7g oY §
FrorTeY & T X SO SC@TE |

W S T Ty & W W g
IAk T ¥ TS | gl dw X
TE A A e § T OF T e
g1 1951-52 & arx qroe Ford
SHTC AT 126 FUOT WY i awfer
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Y Ty gT Aver arvg A B ¥ | ww AW
T aE & @ & 2 g Frmre A
o fra & 7 = 266 50T § | wow
waeT a7 & fF ogr w07 22-23 &Y
FATTY At W T aF Tw A 7€ &
I e & fod wrew ww o fad 266
FT T § s § | 7y 1@ 2w AT Ow
R4t 79 awenr § forst gk wareE
¥ Ay qaew & 1 afy oo gEd fadr
wTH A IIET A AN FY Fedt o
I A W 4 7 FAw T aath
I F Fror g ff IEEr F¥ qw
T | ¥ q@l g w = w7 g
fr & 3% gd ¥ wrar g @y gy &
afzar & 1 o wwg o S 7 TEw R
IAFT FIT T A T | IEHT T
& & it A frer @A F @ o R
Y 3T ¥ & | O G [WR AT
ot T T A A T T
arr oY & fored 129 #0 ¥ wfaw
A T T, AT FEH JUY A X
ardr @ & N ATy 72X g 7@ fedr
T o & w0 q ofafaa @ awdy
& 1 gafed & wrerT sary fadw A 97
feeraT wmgan g f oo 2w AoeTT 9%
AT A RAR AT, @ETAA
B1E fF g 7o T2 IR arg ot ey
aTd, S QT W T W -
T ATET A FaA few At § —Afe
1A ag & fr 78 Ao a2 et war
wai gur a8 WX fagr< WK go o A
framE ¥ ot foredy srwrr w73 arer sy
Tew A faarg gnfr, ag o o ol
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SHRI R V SWAMINATHAN (Ma-
dura1) BSir, while supporting the De-
mands of the Mimistry of Irrigation
and Power, 1 would like to place cer-
tain aspects before the Government. If
an agricultural country hke India 18
to prosper, irrigation comes first and
toremost Top pmority should be
given to 1t and an assured water-supply
shoulg be made available to the agr-
cultumsts. But Irmgation and Assured
water-supply under urgation system
always remains as a scarce commodity
because they are not available all
over the country Only one-thuird of
the cultivable land m this country has
got agssured water-sypply yoder irnga-
tiop systems and two-thirds age raip-
fed. Even taking o account all the
water resources like tubewells, rain
wajer, tanks, efc., npt even 50 pex cent
of the cultivable lgnd gets irrigation
fackities. A majos portion of the land
still depends on. rajn Thia iy the fate
of agriculture in omr cowntry.

The Nationgl Commission on Agri-
clutyre hag comp up with a proposal
that irrigation should be modegniged.

CHAITRA 20, 1805 (SAKA)

Irmg. & Power

346

Modernmisation means improving the
efficiency of the existing irrigation sys-
terms, remodelling the headworks, rais-
ing the level of the crests, augmenting
the channel capacity and remnforcing
the bunds of ithe channels to preventd
secpage of water.

In Tamil Nady, it appears most of
the river projects have been tapped
and we have to look to other saurces.
Of coyrse, there are certamn rivers on
the borders of Kerala whose water 18
flowing waste into the Arabian Sea I
know 1t 15 very difficult to convince
the Kerala Government to help Tarml
Nady by supplying some water

Even one ordinary scheme, the Up-
per Periyar Scheme, which 1s only to
raise the crest of the dam 1s hanging
fire with the Government for a very
long time We do not know what 18
the reason for the delay Is it because
the Kerala Government stand in  the
way since they have also got a say
in this Upper Periyar Project?

In Ramnad we have got a beautiful
irrigation system on account of which
water 18 not wasted There are a num-
ber of tanks, one adjacent to the other,
n such a way that the outlet of water
from the tank flows to another tank
Even the dralnage water flows to the
tank This system 1s prevalent from
the Western Ghats to the Bay of Ben-
gal, from West of Madurai to East of
Maduray because the slope of the land
mn that region 1s also favourable for
sych a gystem In Tamil Nadu invari-
ably the ayacuts under these Tanks
comeg to only 50 acres to 500 acres
Of course, 1n some cases the tank irm-
gation caters to 1,000 to 2000 acres
As these tanks are depending on rain
water, there 15 shortage of one or two
wetting for the crops resulting inlow
vield If we provide some tube-wells
by deepenung the tanks by L000 ta
1,600 wt. we will be able to provide
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and executed immediately, I am very
sorry to mention that I am disappoint-
ed that Hon. Minister Dr. Rao did not
come forward with a token grant for
the Ganga-Cauveri scheme, which is
the dream of our people for a very
long time. Many experts and politi-
cians have talked about it. In the olden
days, Sir C. P. Ramaswami Aiyar and
Shri Satyamurthi top congress leaders
talked about this project. While Shri
Satyamurthi was contesting a seat for
the old Central Assembly during the
year 1936, he assuerd the people that
he will bring the Ganga-water to the
south if he is elected, in the same
way as Bhagirath brought Ganga to
the earth. We have been talking about
this for a very long time. Very recently
foreign experts came, investigated the
matter and made an aerial survey and
declared it as a feasible proposition.
The hon. Minister has not come for-
ward even with a token grant.

Here 1 would say that thig project
should be renamed and hereafter cal-
led Ganga-Kanyakumari project and
not as Ganga-Cauveri project. In the
olden days in the south Cauveri was
the only source and it was flowing in
the Trichy and Tanjore districts. The
politicians who came to the Central and
State legislatures were the wvociferous
leaders from Tanjore and Trichy who
wera benefited by the Cauveri. Fur-
ther, there were no river projects be-
yond Cauveri north to mention at that
time. Therefore, they thought of
Ganga-Cauveri scheme. Now, they are
the projects of Perivar Vaigai and Tam-
brabaranj beyond Kaveri extend-
ing upto Kanyakumari. Therefore,
the Ganga project should be taken up
and extended to Kanyakumari. I think
the hon, Minister, Dr. K. L. Rao will
agree to my suggestion to re-name this
project as Ganga-Kanyakumari Pro-
ject. This project, if it 1z taken up,
will be a multi-purpose project. Firstly
if the projecrt is put through, it will
control floods ang reduce devastation,
provide irrigation for several States in
the country by bringing several lakhs
of acres under cultivation and it will
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also provide a suitable inland water
transport system from the North to
the South, from the foot-hills of Hima-
layas to Kanyakumari. This 18 a very
important project. Maybe one of the
biggest in the world. I do not know
why the Government has not done any-
thing about it so far. We have been
talking about this; hon. Members from
both sides of the House have been
asking for this project for a very long
time. In the Congress Election Ma-
nifesto, it was mentioned that this
project would be taken up. Therefore,
the Minister who represents the Cong-
ress Government, shoulg give an ans-
wer to this.

I would like to mention another im-
portant thing. This iz about water dis-
putes. The hon. Member, Shri H, M.
Patel mentioned gbout the dispute over
the Narmada waters, There is also the
dispute over the Cauvery waters. In
order to solve this problem, we must
bhave an autonomous National Irriga-
tion Commission. This Commission
should function independently on the
lines of the Election Commission and
the Attorney General ang their verdict
should be final and binding on all con-
cerned. Had this Commission been es-
tablished before, many of the disputes
could have been solved long long ago.

I would also like to mention about
the power crisis. This has affected the
whole country. It is much worse in
Tamil Nadu. Seventy-five per cent
power cut has been Imposed in Tamil
Nadu. T am very sorry to mention here
that the Tamil Nadu Government has
been sleeping over this matter. They
have not looked into the future posi-
tion and assessed the shortage. They
have not anticipated the defleit.
I would request the hon. Minister to
look into this and come-forth with im-
mediate as well ag long-term solutions.
In fact, not only the Tamil Nadu Gov-
ernment, but the Central Government
has also been lethargic over this sub-
ject. The Hon. Minister should en-
lighten us as fo what is being done
to solve the power crisis in Tamil Nadu
immediately.



349 D.G. Min, of

We have been clamouring for major
power projects. We cannot depend only
on hydel sources Hydel sources have
been fully tapped in Tamil Nadu and
now we have to go back to the ther-
mal power sources. As far as thermal
power is concerned, I understand, Ta-
mil Nadu Government have gent about
11 new proposals for a total power
generation of about 500 MW. I like to
know how these new propogals stand.
The Central Government, besides im-
plementing the Kalpakkam  Scheme,
and bringing the installed capacity at
Neyveli to 600 MW. and commission-
ing of Kalpakkam Atomic Power
Station should establish two thermal
power stations one atTuticorin and
also one at Madurai. They should also
establish two Atomic Power Stations
1 the coastal area of Tamil Nadu, one
Tanjore and the other at Ramand.

With these words, I conclude my
speech.

SHRI P. VENKATASUBBAIAH
(Nandyal): Mr. Chairman, Sir, I am
very much conscious of the time-limit
and I would like to lay stress on
certain points and complete my
speech.

Several hon. Members have very
rightly stressed about the desirability
of bringing in a constitutional
amendment so as to make water as a
national asset. In the Report, they
have said:

“Water is a national asset and
we have to develop this concept in
the interests of proper utilisation
of our resources. As a first step,
it would be necessary to amend
some of the existing provisions of
the Constitution to reflect the con-
cept of water as a national asset
and to provide for the settlement
of water disputes by conciliation,
arbitration or otherwise.”

Bo, it hag only remained a pious
wish and I do not know when Dn
K. L. Reo and the Government
a matter of fact, will bring

L
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this important issue before the House
and see that what they have envi-
saged in their Report will become a
reality.

They have also said in the Report:

“Despite the rapid strides made
in developing irrigation, it has been
possible to utilise only about a
seven of the available water re-
sources of the country so far.”

So, the position remains that the
majority of the water potential that
is_ going waste into the sea has not
been fully utilised.

As a matter of fact, every State has
developed a sort of vested interest
and there have been endless dispuies
with regard to sharing of waters,
Referring disputes to arbitration or
appointing tribunals has not accele-
rated the golution but has delayed it.

For years together, for instance,
Krishna-Godavari water dispute has
been going on endlessly with the re-
sult that millions of people are suffer-
Ing. Also, there is no project that
could be made available with the re-
sult that disparities and regional im-
balances have been growing from day
to day.

Coming to my State, it looks as
though we have been denied power
as well ag water but we have been
given a Minister incharge of irriga-
tion and power. Dr. K. L. Rao being
an eminent Minister as well as an
engineer has got many schemes at
hand. But I do not know whether
they will be a bit hesitant when 1t
comes to economic conditions of
Andhra Pradesh. I only request him
not to be hegitant but to do justice
to this neglected area.

About the power position in
Andhra Pradesh, I would only quota
an editorial that has been brought
out in the Hindu, date March 31st
Hindu is a reputed daily whose edi-
torials are read with respect. The
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editorial has said about the comple-
tion of the Srisailam hydro-electric
project in Andhra Pradesh. The edi-
torial says—I quote:

“In the light of the Union Min-
wter for Irrigation and Power, Dr.
K. L. Rao’s statement in the Rajya
Sabha the other day that there was
no proposal for the Centre to take
over the Srisailam power project
in Andhra Pradesh, it is highly
doubtful if the schedule of 1974-75
for commussioning the project can
be kept up. The installed capacity
1s 440 MW in four units of 110 MW
each. With nearly Rs. 30 crores
spent on the scheme go far out of
an estimated cost of Rs. 74 crores
(the cost of transmission lines is
another Rs. 10 crores), the project
hag absorbed enough funds already
and reached a siage when further
delay beyond 1974-75 would not only
mean a rise in cost, but a grievous
loss of revenue from use of power
from the project. The indications
are not encouraging. The annual
expenditure incurred by the State
Government is gbout Rs. 4 crores
and at this rate where is the ques-
tion of adhering to the time sche-
dule? The finapcial position of
Andhra State is not very comfor-
table. It has gone through some
agonising months of agitation, des-
truction and administrative disrup-
tion that whatever resources it can
muster would go to meet the imme-
diate needs of bringing the State to
normal working condition. Nor is it
well placed in the matter of power
generation and, in the context of the
traveils of power shortage experienc
ed in large areas of the country now,
the gelf-interest of each Htate is
likely to predomingte over the large
need to share any exira power with
more  vulnerable neighbouring
States.

Some kind of Central assistance
spems to be cslled for. Any ex-
peditions power generation adds to
the well-being of the country.
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Allocation of funds is said to be
not yet finalised. I the Central
Govarament cannot takbe over the
Srissilamn project to accelerate the
work on some technical grounds, it
should certainly underwrite the ex-
penditure in this regard. Indeed,
the budgetary position of Andhra
Pradesh is such that the State Go-
vernment iz unable to find funds
for even some of its important Plan
projects. In the case of the Kali-
nadhi scheme in Mysore, the Cen-
tral Government has agreed to
finance the firet phase of the pro-
ject outside the Plan during the re-
maining period of the Fourth Plan
and during 1978-74, the Mysore
Government expects Rs. 283.42
crores as Central assistance, the
balance of Rs. 37 crores promised
for 1872-73 and 1973-T4. A similar
apprnach in the case of the Sri-
sailam project can help its early
m’-ﬂt 13

They have said in the editorial
elaborately that this project must be
financed by the Central Government
as they have done in the case of
Kalinadhi Project of Mysore. They
have clearly said in the editorial that,
if there ig no Central assistance com-
ing outside the State Plan and as
Andhra Pradesh, as it is now in a
turmoiled siate, would not be able to
finance the project, this project will
not be completed even during the
Sixth Plan period. So, they have
very strongly pleaded that this pro-
ject must be taken up by the Cen-
tral 8overnment as they have done
in the case of Kalinadhi project..
(Interruptions). They have given
extra financial assistance during the
first phase of its execution. There-
fore, it has been pleaded that Srisai-
lam project should be treated on par
with Kalinadhi project of Mysore.

About acute shortage,
Andhra Pradesh occupies a pride of
place next only to Assam. It is far

the afl Tndia

in t State, there ig acute power
shortuge. Dety 40
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installed power capacity in the State
is done by hydel projects and the rest
by thermal projects. I do not know
whether the continuing schemes of
Srisailam, Upper Sileru and Nagar-
junasegar will be completed by the
end of the Fifth Plan. Upper Sileru
is a project where the infrastructure
is ready, everything is ready; with
Rs. 30 to 40 crores of Central assis-
tance, that project can be commis-
sioned soon; it has a generating capa-
city of 400 megawatts.

Andhra Pradesh is one State where
thermal projects can be executed
without any difficulty. Coal is in
abundance there—the coal suited for
generation of thermal station. I do
not find any reason for the Planning
Commission or for the Government
of India to sanction schemes outside
Andhra Pradesh where they have to
depend on Andhra Pradesh for the
raw material, coal. Instead, they can
as well start a thermal plant in
Andhra Pradesh. For instance, they
can straightaway sanction the ther-
mal plant envisaged at Vijayawada
where cheap coal is available. That
will not only feed Andhra Pradesh
but also the other power-hungry
States in the south. I only plead
with Dr. K. L. Rao that thig thermal
plant must be accelerated. Other-
wise, as and when the other States
advance in power generation, there
will be a wide gap between Andhra
Pradesh and other States and it
would be said that because of certain
circumstances, they were able to get
more power than Andhra Pradesh
through Central assistance. The
Neiveli Power Station and the Kal-
pakkam Atomic Power Station were
purely Central projects and the bene-
fits have gone to Madras. Likewise,
‘we reasonably feel that there should
be an atomic power plant in Srisai-
lam. I am told that they are select-
ing certain atomic power plants. I
would request Dr. K. L, Rao that the
proposed atomic power station that
has been thought of for being located
in the south be located in an ideal
place like Srisailam.

<81 L.S.—12,

Coming to the irrigation aspect, 1
feel that these river water disputes
must be taken out from the purview
of the Tribunal and they must be
settled soon. With regard to sharing
of Krishna waters, I plead with Dr.
K. L. Rao to implement the recom-
mendations of the Khosla Committee.
The Khosla Committee, while recom-
mending the Nagarjunasagar Project,
have said that 260 TMCT of water
must be spared for irrigation pur-
poses for Rayalaseema. The Srisai-
lam Hydro-electric project is purely
a power project and it should be
converted into an irrigation project.
That project alone will be able to
irrigate the drought-affected and
famine-striken areas of Rayalaseema.

Now, coming to another project
which has been envisaged as a gigan-
tic project—the Ganga-Kaveri link, I
think it will take shape soon. While
implementing or surveying that pro-
ject, I am sure Dr. K. L. Rao will
keep in mind that the alignment
should be in such a manner that it
covers the drought-affected and
poverty-stricken areas in the country
which include Rayalaseema also and
I do not know what the alignment as
at present envisaged is, but I want
him to bear 1n mind this aspect.

There are certain medium irriga-
tion projects about which we have
made representations, for instance,
the Varadarajaswamy project, the
Gazuladinne project and the Puliven-
dla canal in Rayalaseema. Unless we
pay more attention for bringing irri-
gation to the drought-stricken and
famine-stricken areas, the backward
areas will not be brought on par.
Other irrigation projects also need
very urgent attention. For instance,
the Godavari Barrage which has been
constructed hundreds of years ago.
The barrage is about to collapse. I do
not know what is going to happen to
the delta districts of Andhra Pradesh
if the repairs to the Godavari barrage
are not attended to soon. So also, the'
Pochampahad project and the Vam-
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sadhara project. They must be look-
ed into.

Coming to the Nagarjunasagar
project, it has become yet another
white elephant, as white elephant as
the Rajasthan Canal, with the result
that the financial resources of the
State Government have been spent on
the Nagarjunasagar project and con-
sequently other minor irrigation pro-
jects and some other which will give
immediate benefit to the people have
been help up for want of resources.

I would again plead with the
Planning Commission, with the Cen-
tral Government and with Dr. K. L.
Rao that a way has to be found for
these huge river valley projects
which are eating into the financial
resources of the State Governments,
they must be taken out from the
purview of the State Governments
and tackled at the national level so
that they become national projects.
The power generation hydel projects at
Vijayawada and Lower-~Sileru project,
like the thermal plant should be
given top priority., .All the irrigation
projects must be taken on hand as
early &8s possible and then the all
India National Grid must be put into
a concrete shape as immediately as
possible. I am sure every section in
this House will whole-heartedly sup-
port this because we have suffered
enough for the last 25 years because
of these river disputes from State to
State, each State behaving as if it
is an independent govereign State.
It is & national asset-power and
water, and it should be shared by all
and I hope the proposed Bill will be
brought soon to see that water is
made available to every State irres-
pective of whether it flows through
that State or not.

Sir, I whole-heartedly support the
Demands and I am sure Dr. Rao,
while replying to the debate, will
make a specific mention about the
Srisailam project as to when it is go
ing to be taken up and how it is go-
ing to be implemented and also the
irrigation aspect of the matter.
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SHRI BIRENDER SINGH RAO
(Mahendragarh): The progress and
development of a country is measur-
ed by its power consumption. Even
twenty five years after Independence,
India has the lowest rate of per capita
consumption of power in the world.

17 hrs.

Dr, K. L. Rao ig an able person.
He is a technician. He is an en-
gineer. But I am sorry to say that
he has been absolutely ineffective
during this considerably long period
that he has been in charge of this
most important Ministry of Irrigation
and Power. I do not blame him. I
blame the Government for not pay
ing proper attention, perhaps, to His
plans and to his demands. I woula
have been happy if a man of his cali-
bre had been a full fledged Minister
of the Cabinet, so that has voice
carried greater weight.

17-01 hrs.

[Surt1 K. N. TrwaRry in the Chair]

We have seen that power on which
depends our agriculture and our in-
dustry has been in short supply.
Out of the total of Rs. 122 crores, de-
manded by the Ministry of Irrigation
and Power, about Rs. 86 crores are
to be gpent on Power alone. This is
the position. We know that power is
in short supply becausc of wrong
planning. Most of our projects have
not been completed, The costs have
been rising. One of the former
Plannig Minister is sitting here. The
Planning Commission and the
Planning Ministers have not paid due
attention to the importance of pro-
duction of power in this country.
Our projects have not been commis-
sioned because we want machinery
only from Bharat Heavy Electricals
and Heavy Electricals Limited. We
have failed to import power machi-
nery from abroad. If it had been
done, the situation would have beem
probably very different today.
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1 A8 UntWbdhptl 55 1’ wowd, like
to mention about Badarpur Thermal
Statjons - I{ was stated in-1067. The
cpst.qf the”projéct, ‘initially estimat-
ed was Rs.-40 ccrores.  Today it is
nearly;Rs. 60 crores; Dr. Rao assur-
ed me in-196% that power would be
made available from Badarpur in
1968, Now we ‘are in 1978, And,
still; there ig- nothing in view. It
may take another-year or two when
even the first unit could be commis-
sioned. Same js the fate of all the
State thermal projects all over the
Country. -

Similarly, the cost estimates on
Baira Salal and Salal projects have
gone up by more than 100 per cent.
Now, this amount of Rs. 868 crores
which is being demanded by the Min-
istry for Power Development, would
really amount to about Rs. 40 crores
in terms of the money value of what
it was two years back. If the money
had been found then, probably much
betier work could have been done
and most of our projects could have
been completed. But this was not
thought of.

I would particularly wish to voice
the complaint of the farmers. They
have received a raw deal at the
hands of the Irrigation and Power
Ministry. 70 per cent of the power
15 being utilised for industry. Only
10 per cent is being consumed by the
agricultural sector. The remawning
20 per cent is for commercial use,
for street-lighting, for house-lighting
in big cities and so on. Only 1 per
cent of the total production goes for
rural electrification. To meet the
power shortage in villages why can't
the Cities be looked after by private
electric supply Companies? If that
is the picture, what has been the
need for getting up the Rural Electri-
fication Corporation? Why should
money be spent if there was no
power? Haryana has been electrified
only on paper. I can say from ex-
perience that hardly any village has
seen electric light during the past
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one year. That is the position in the
whole of the country also. They
plan to electrify 75,000 villages more
in the current Plan, That would
mean nothing without power, Qut of
your installed capacity, hardly 45 per
cent is being utilised for production.
Thig is what I believe and out of the
production of 20 per cent is lost in
transmission. This is not a satisfactory
state of affairs. 1 would prefer that
the existing projects should be made
to work more efficiently Our trans-
mission losses rhould be reduced.
More power should be found for agri-
culture which produces 50 per cent of
our gross national income and which
is receiving only 10 per cent of power
There would have been no shortage of
foodgrains if adequate power had
been found for agriculture.

As regards irrigation the situation
is no better. We are utilising hardly
17 per cent of our water resources in
the country today. During our four
Five Year Plan there has been an in-
crease of only about 3 or 4 per cent.
It is lack of irrigation that is respon-
sible for food shortage in that wvast
agriculture country.

There has been talk about Ganga-
Kaveri link Dr. Rao termed it as a
grant project People call it a dream
To my mind this dream would remam
a dream. It would never come true.
According to tHe present estimates it
is going to cost about Rs. 3,000 crores
and about 6 million XW of energy
would be used, which is one-sixth of the
total power that we produce today in
India, for lifting Ganga over 2,300 ft.
over a canal of 3,000 muiles. There
have been many wisemen in the world
and Dr. Rao also may be a very wise-
man but I would advise him to go
slow. Most of the wisest men of the
world are not known for their wis-
dom but better known for their whims
and eccentricity. Let us not see that
a very able engineer started a project
which proved disastrous, These
friends of mine from TU.P.,
Bihar and Bengal, some of whom
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refuse to have U.P. divided because
it is the land of Rama and Krishna.
Does Dr. Rdo believe they would allow
mother Ganga to be taken to South =o
easily. U.P. requires water; Bihar and
West Bengal require water. All the
navigation will suffer in Bihar and
West Bengal if Ganges is diverted,
Port of Calcutta would suffer as the
Hooghly requires 40,000 cusecs of Ganga
water. Therefore, this project certain-
ly requires re-consideration and very
deep thought. After U.P., Bihar and
Bengal, Haryana and Rajasthan have
a prior claim on Ganga water.

As regards irrigation projects, I
wold suggest that the projects which
would give immediately benefit to the
country in the matter of foodgrains
should be taken up first. Inter-
State water disputes should be spe-
adily resolved. Haryana is asking for
a canal, the Nehru Canal, which
would irrigate about 7 lakh acres. It
would only require about Rs. 30
crores, but sanction has not been ac-
corded to it and work has not start-
ed. Haryana's share in Ravi-Beas
waters has not yet been determined.
It is holding up Haryana's irrigation
projects.

There may be many more projects
like this. If Dr. Rap would see that
the water resources of the country
are utilised in such a way that the
dry areas get benefit and at the same
time, immediate beneflt accrues, per-
haps this country would get out of
the food crisis very soon.

I would suggest that Irrigation
should receive more funds. Only
Rs. 25 crores have been allotted for
irrigation and flood control measures
this year, as against Rs. B6 crores for
power alone, This amount is cer-
tainly insufficient. Dr. Rao should
fight with his Cabinet colleague. He
should make a case for allotment of
more funds because irrigation and
power are going to bring wus pro-
gress and prosperity. But this Min-
istry, I am sorry to say, has not re-
celved the attention of the Govern-
ment it deserves; it has not received
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an agricultural country where more
than 20 per cent of the population
are living in the villages and their
principal ayocation is agriculture.
Agriculture to be successful needs
adequate and timely moisture in the
soil. Rainfall in India is mostly conw:
fined to the months of June to Sep-
tember when the south west mon~
soon brings in rain.

Many times the rains are inade-
quate and untimely and as a result
agriculture depending upon rainfall
13 precarious. Therefore irrigation
plays a crucial role in successful
agricultural operations. Assured
water supply is necessary for in-
creased agricultural production:
Further in the interest of earning
more foreign exchange for improv-
ing the balance of trade, increased
production of commercial crops has
also to be given high priority.

Agriculture has, therefore, been
accorded high priority in the Nation-
al Plan which began in 1851. At the
beginning of the First Five Year
‘Flan, the krigation potential from
major and medium projects was
9 66 million hectares. There has been
substantial increase in the area pro-
vided with irrigation facilites dur-
ing the last two decades. Out of the
580 major and medium irrigation
projects undertaken since planned
development was initiated in the
country, 361 projects have so far
been completed and others are in
various stages of construction; many
of them have already started yielding
benefits. The anicipated outlay for
the year 1072-73 is Rs. 275 crores on
major and medium lirrigation pro-
jects and it is anticipated that 0.0
million hectares of additional irrige-"
ton potential would have been pro-
vided during this year against a tar-
get of 1.1 million hectares. The like-
ly achiavement of additipnal irriga-
tion potential created from major and
medium projects during the Fourth
Plan is -expected ‘to be about 3.8 mil-
lion hectares against a target of 48
million hectares.

-
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There is always some timelag in
the utilisation of irrigation potential
in almost all new projects, Especially
in the tail end reaches, it takes a few
years for these areas to be developed
and the entire potential as envisaged
is achieved.

Paucity of water is very keenly
felt by the ryots in the tailend rea-
ches. This is most effecfively solved
in the Nira Canal Area in (Oid Bom-
bay Presidency) Maharashtra. There,
a phatkari, an official, is appointed in
each distributory to see to the pro-
per control and distribution of water.
Dating card will be given to each
ryot, who will be in readiness to take
water to his land. Otherwise he will
be deprived of water for that period.
The last man to be served with water
1s the Maduboy man, i.e., the ryot,
who will be in the immediate vicinity
of the distributory.

How water distribution is control-
led? Before the advent of water to
the newly dug canal, measuring de-
vices, such as Gibbs module ‘V' not-
ches and Ventury meterg are installed.
In every distributory water is mea-
sured and distributed for the crops.
Every drop of water is utilised to the
best advantage of all concerned.

Unauthorised and clanderstine use
of water by any ryot is severly dealt
with. The P,W.D. is given summary
powers to deal with such cases. The
minimum punishment given in such
cases ig to thirow away his filled out
of wet cultivation, so that it may be
a standing example for those who are
likeminded to follow. 1 was one of
the deputationists, who was sent to
Nira canal area by the Government
of Mysore to gtudy the analogous con-
ditions prevailing there and to adopt
the methods in the Viswesvariah
Canal Area whatever iz feasible,

Therefore, wherever new schemes
are to be sanctioned ,the costs of ins-
talling the meeguring devices ete.
have to be included in the Estimate.
'rhhwhwtchuwtnmlnu-
run to maintain the Cansl and
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have control over distributien of
water.

The Hikkal system 1n the WNirg
Cana] Area is perfect. The nikkals
are cement pointed. It eliminates the
disputes among the ryots and also
arrests the loss of percolation water.

Ag regards agricultural drainage sys-
tem, huge pipes are hewn under-
neath. The percolation water is
tapped and led again to the maig dis-
tributory at the tailend so that paucity
pt water is avoided and the difficul-
ties may be minimised.

Coming to the Inter-State Water
Disputes, there are certain differences
of opinion which have arisen
among the States of Mysore, Tamil
Nadu and Kerala over the utilisation
of the water of the Cauvery river.
The sailent features of the 1924 agree-

ment between Mysore and Tamilnadu
are:

(i) Mysore has the right fo cons-
truct the Krishnarajasagar dam up
to a height of 130’ to collect water
upto a height of 124'—49,300 M.C.
ft. of water to irrigate 1.25 lakhs
of acres of land,

(2) Mysore is allowed to cons-
truct additional reservoirs upstream
of Krigshnarajasagar across Herma-
vati and Cauvery to impound
45,000 M.C. ft. to irrigate 1.10 lakh
acres. But somehow or other, the
technical sanction lg withheld,

(3) Madras Government is allow-
ed to have a reservoir at Mettur
to collect water ty the tune of
93,000 M.C. ft, tp irrigate 3.1 lakh
acres. It may also construct reser-
voirs across Bhavani, Amaravati
and Noil rivers, in which case
Mysore may constructan offset re-
servoirs to impound 60 per cent of
what Madras impounds.

So, whereas the Mettur project is
allowed to collect 93,000 MC. ft. of
water Mysore is allowed only 49,000
M.C. ft of water. Bo, Madras getus the
lion’s share according to the agreement
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I do not know why this injustice has
been done to Mysore. I request Dr.
K L. Rao to take into account this
injustice which has been done to
Mysore.

Berber who is an authority has
written a book entitled Rivers mn
Internagtional Lgw. The undermen-
tioned extract from this book on the
Cauvery Agreement merits special
notice:

“In India, Cauvery dispute bet-
ween Mysore and Madras settled
in 1925 was a dispute between PBri-
tish India and the other was g de-
pendent Princely State under Bri-
tish Suzerainty., The despute was
not settled by the application of
law but through an authoritative
decision of the Sovereign Power of
the British Crown, under the gene-
ra] responsibility to interfere in
every matter, in which, according
to its estimation, the public interest
was threatened with injury.”

So, the Madras Goverr ment has en-
joyed a lion’s share According to
the formula, we have a right to a cer-
tain amount of water to be impunded
over and above K.R.S, but they are
not allowing us to construct dams to
impound 45,000 M.C, ft. The Tribunal
appointed to go into this matier has
not done anything. A fact-finding
committee was constituted and it has
sent its report. Now the Chief Minis-
ters of these three States— Mysore,
Tamil Nadu and Kerala—are expect-
ed to meet during the course of this
month, I request Dr. Rao to take
into consideration the fact that
Mysore has suffered and Madras has
stood to gain under the Agreement.
Under the law of equity, those who
come to equity courts must come with
clean hands. So, the Madras Gov-
ernment has to come with clean
hands, Those who claim equity from
otherg must do equity to others.
Under these circumstances, I request
Dr: Rao to see that justice is done to
Mysore.,
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*SHRI MADHURYYA HALDAR
(Mathurapur): Mr, Chairman, Sir,
I would like to raise only a few
points. I would at the outset take up
the Ganga Cauvery link issue. Dr,
Rao 1s trying to take the Ganga water
to the South and merge it in Cau-
very. I must say that it is wholly
an unrealistic plan. Ganga water is
needed for the port of Calcutta and
the Government is unable to supply
40,000 cusecs of water which is abso-
lutely necessary to keep the port
alive, The Central Government
under the strong pressure from the
State of West Bengal have temporari-
ly permitted the flow of 40,000 cusecs
of water for a period of 5 years and
I do not know what will happen
when this period is over, Sir, if
Ganga water is diverted to the South,
the river Hooghly will dry up and
the State of West Bengal will wither
and not only this but the State of
UP will also be affected very badly.
Apart from all these, the paucity
in water flow will also cost its dis-
astrous spell on Bangladesh too.
Dr. Rao may be a religious minded
man and through this project he may
be trying to enhance the religous
importance of the river Cauvery by
mixing Ganga water into it. But this
apart, if his idea is to give more
water to the South then I would ask
him why he is not trying to divert
the surplus Brahmaputra water to
Cauvery? Why is he not making
effort to divert this water to the port
of Calcutta through the river Hoogh-
1y? He is not mindful of doing any
one of these things but on the con-
trary he is bent upon pursuing an
unrealistic plan of linking Ganga with
Cauvery. For all these reasong I
very strongly oppose the whole pro-
ject because it is unrealistic and it
will bring ruinous effects on the
States of West Bengal and Bihar and
also Bangladesh. This cannot be done
and this should not be done.

Secontlly, Bir, in 1971 in reply to
my question Dr. K. L. Rao had stated

*The original speech was delivered in Bengall
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at a plan had been formulated to
t up 100 sluice gates in Sunderbans
ea which will ultimately be linked
ith the Sunderband Delta Project.
Since then every year we are being
told about these 100 gates and every
vear allocations are also made in the
udget but in reality nothing is done
'_"ﬁeyond this. It must be borne in
‘mind Sir, that 96 per cent of the
population of the Sunderbans area
‘are cultivators and they can raise
only one crop in a year. But for the
Jast few years these cultivators are
unable to raise this one crop even.
They are facing starvation and driven
by hunger. They are flocking around
‘the city of Calcutta with begging
howls. This is the reality of the situa-
tion prevailing in Sunderbans today.

We have been hearing for a long
fime about this Sunderbans Delta
Project but nothing precious is being
done. At that time it wag estimated
that the whole project would entail
an expenditure of Rs. 200 crores but
we do not know how far the project
has progress and in which direction.
With a proper implementation of this
project many salt water rivers can be
turned into sweet water rivers and
we would be able to bring 10 lakh
acres of land under two-crop cultiva-
tion and through this cultivation the
recurring food scarcity which pre-
vails in the State of West Bengal can
be mitigated to a great extent.

- I would also like to know from
Dr. Rao as to what is actually hap-
pening to the Mograhat Scheme. A
sum of Rs. 4 crores has been ear-
marked for this project and for the
Mograhat (West) Scheme expecting
some earth work, nothing substantial
has been done so far and this work
has cost the Government a few lakhs
of rupees. Dr. Rao has himself visit-
ed this place some time back and I
would therefore like to Know from
him the actual progress made in this
regard.

: Therefore, I sum up my speech b,y
recording my vehement opposition fo
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‘the Ganga Cauvery link and with my
queries about the progress so far
made with regard to the installation
of 100 sluice gates in the Sunderbans
area and about the progress made
with regard to the Mograhat Scheme.

DR. H. P. SHARMA (Alwar):
Sir, there are two ways of looking at
the power development of the past
two decades. If we consider our
functioning among the constrainte
that we have today since indepen-
dence, the result has not been a very
bad one. We have done pretty well.
Even though the population has dou-
bled, the per capita consumption of
electricity has multiplied five times.
But if we look at the other side and
compare it with the world figures,
‘then perhaps we do not have such a
heartening picture. The total power
production of India as compared to

the told world production is only 1.2
per cent.

The per capita consumption of power
in India is only 8 per cent of the world
average. I do not have to go into
these figures. But these figures show
that we stand almost at the bottom
of the world figures. While USA con-
Sumes 7150 kwh, Canada consumes
8450 kwh and USSR consumes 2680
kwh, we consume only 95 kwh as
against the world average of 1200
kwh. While we have been struggling
along the picture of nower shortage,
there is one factor that came, the
failure of monsoons and drought con-

ditions, and which immediately lent
seriousness to the problem. But we
must remember one thing that a

country of this size and magnitude
will have to live with the monsoon
failure not only this time but even
in the future. This we must be pre-
pared to do.

What I find not so creditable is that
there has been poor planning  and
even poor implementation. We start-
ed with an assumption that the power
growth will be 12} per cent. All our
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plang have been made on this assump-
tion while we find that the figure
should have hbeen about 15 per cent
and that would not have put us into

this  difficult position. There is the
other side of it also. All through past
four Plans and three single Annual

Plans, there has been a continuous
shortfall of the order of about 35 per
cent. In the First Plan, it was a
shortfall of 20 per gent, that is, in the
installation of generating capacity. In
the Second Plan, it was 36 per cent;
in the Third Plan, it was 35 per cent;
during three Annual Plans, it was 38
per cent and in the Fourth Plan, it
was 37 per cent. When there is such
a record all through, not only for the
duration of First Plan, not only that
it might spill-over the Second Plan,
when this shortfall continues right
from the beginning. I think, it is time
we should sit up and examine our
priorities and the way in which we
make our Plans. Even now, I do not
know what is the position about the
Fifth Plan. If it is going to be 33 or
35 per cent continuous shortfall, if
this is the same amount of built-in
shortfall in the next Plan, then the
country should really sit up and
examine the whole picture.

I think, one thing that we can do at
this stage is that we should identify
our major problems and identify them
in a realistic manner. There have
been four or five manors which I can
summarise. First is the non-imple-
mentation of the installation of gene-
rating capacity. 1 have already given
that figure. Then, there is non utili-
sation of installed capacily. We have
not produced power according to the
capacity we have had. Then, there
is also absence of machinery to allow
flow of power from one surplus State
to another deficient State. There is
also the absence of inter-State grids.
Another factor is that there have been
transmission losses of the order of 16
to 18 per cent. In one State, the
transmission losses were as high as
25 per cent. This is a strange picture
that one-quarter of the total power
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generated can just go down the drain.
That certainly needs that we should
examine the way we are functioning

Another thing is that there was a
Mid-Term Appraisal by the Planning
Commission to find out why the things
were going so slow and they pinpoint-
ed or they put their finger on the
late deliveries by the H.E.L. and B.H.
EL. This has been the Mid-Term
Appraisal by the Planning Commission
that there have been late deliveries by
these two public sector undertakings.

About 80 per cent of our population
lives in villages. In any development
plan, in any social programme, we
have to complete our rural electri-
fication programme and give it the
first priority.

There are so many other problems. I
do not want to go into all of them.
There is variation in the supply of
voltage and frequency. All throughout
the country, they have exceedeq the
statutory limits that have been laid
by the Ministry. We have to accept
power under these conditions. But the
point is that even under the statutory
limits that we have laid, they wviolate
even those conditions.

The point which needs a very th-
orough and dispassionate examination
is the Fifth Plan. We have somehow
crossed the difficult years and have
come upto this stage. The target that
is set in the Fifth Plan for installation
of generating capacity is 21.8 million
kilowatts. During the Fourth Plan—I
do not know the exact figure because
there is still some time left—there will
be a total installation of 7 to 8 million
kilowatts. But what I wish to say is
that the target that is set in the Fifth
Plan, namely, 21.8 million kilowatts,
has to be seriously examined. That
means, every year, we should be instal-
ling generating capacity of the order
of 4 milliop kilowatts. What has been
our performance so far? In 1965-66 it
was 1.8 million kw., in 1968-67 it was
1.21 million kw, in 1967-68 it was 1.77
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pillion kw, in 1968-69 it was 1.15 mil-
ion kw, in 1969-70 it was 1.18 million
w, in 1970-71 it was 0.98 million kw,
1d in 1971-72 it was 0.58 million kw.
\nd we are supposed to  accomplish
ing less than 4 million kw every
in the Fifth Plan! About that, the
ures that are available are these.
his is the break-up of 21.8 million
llowatts. 6.7 million kw would be the
pill-over in the Fifth Plan frcm the
‘ourth Plan, 7.8 million kw would be
e extension schemes proposed to be
aken at developedq sites and the re-
paining 7.2 million kw would be the
sw generating schemes; the first two
perhaps be achieved. but what
j er you wauld be able to fulﬁ]
is target, I have a genuine doubt-
because, as I said, our capacity in
071-72 was just 0.58 million kw. This
s the base, this is the position we are
?_at the moment.

" Then, you do not have the capacity
o builg equipment for that. The Fifth
Plan target, as I said. is 21.8 million
: The indigenous capacities are
ited. Our total equipment-building
papacity, including thermal. nuclear
nd hydel, comes to 17 million only.
lhat still leaves a balance of 4 million.
hat means, you do not have the capa-
tity. Either you should come out with
3 proposal that HEL and BHEL would
e expanded or there is simply no
eting out ef it unless you have de-

Then, one of the constraints that are
t on the Ministry is this. There is
) age of steel. It is a genuine prob-
. They are only getting about 10
r cent from the indigencus supply
nd 40 per cent from the  imported
ota For the balance of aimost 50
jer cent, they have to work on their
own to get the supply, and that is

ething which is beyond this Minis-
" The Government as a whele, the

f whether we want to put this Minis-
¥y in this position where they have
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Another point that I want_to men-
ticn is about transmission loss. The
present loss on transmission is about
18 per cent whereas the world average
is not more than eight per cent. In
one State it is as high as 25 per cent.
I woulg like to read out from the re-
port of the Power Eccnomy Commit-
tee. The point is that even if you do
succeed in putting up generating plants
you still would have to have transmis-
sion facilities which you do not have.
There might be one surplus State ad-
joining a deficit State. Yet, the picture
would not improve without the trans-
mission line. I am quoting from the
report of the Power Economy Commit-
tee.

“If the results are to be achieved
within the required time, a decision
on the next higher wvoltage, i.e., 400
or 500 kw has to be taken without
any further loss of time.”

They have further said:

“We have, therefore, to plap for
an interchange of over one million
kw between the cifferent regional
power systems. Such power transfer
woulg need extra high voltage lines
with voltages of 400 or 500 kw.”

“At present, not a single inter-
State or inter-regional tie with such
capacity is proposed nor have any
feasibility studies to evolve the con-
cept and plans for a national grid...”.

We do not have even the feasibility
report on this kind of power trans-
fer...

MR. CHAIRMAN: Please conclude.

DR. H P. SHARMA" There are so
many other things. One of the probl-
ems with which the Ministry is faced
is the organisational get-up. You have
the CWPC, the Regional Boards
and the Central Electricity Authority.
They have no statutory powers, they
have only recommendatory powers. The
State Electricity Boards get your re-
commendations and they say that,
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since you do not have any statutory ©

powers, these are simply recommen-
dations and they are nct obliged - to
accept those.

Then, there is necessity for regionll
load despatching stations. Unless you
have these, there is not gving to be
any efficient transfer from one region
to another.

There is also need for standardisa-
tion. If yoy adopt that, then there
will be savings all round—. in
in capacity, increase mn efficiency,
ings in inventory, and so on.

sav-

1 now come to atomic energy. ﬁﬁo-
mic energy produces only 2.2 per cent
of the power generated in the coun-
try, But that should not be takem at
its face wvalue. It is an effort which
would be responsible for meeting the
major power needs of this country
after iwo decades. We have a good
job at Tarapur, I do want to say one
thing. We had some dltﬂcult}es at
Tarapur and somehow there ®&¢ms to
be some impression that we do not
either have the experts or the scien-
tists or a team to run the plant. I
would certainly want to dispel that
suggestion with all the earnestness at
my command. We have the finest team
functioning there. We were faced
finding a solution to one ‘of* the "ﬁost
dificult problems faced anywhere _ in
the world and I am glad that the job
was completed with total satisfaction.
18 hrs.

ot aTgTw ufgnrc(é’mm)
awrafy wg, & sfim  agr <
fafeey #t ahﬁwmwnirgq
mﬂgwgmwwmm;@,m
# vk ww oy fr fredr 25 W}, .3,
¥ feamg mﬁwa%au#m
wrfr g€ &, fer g wafa g9 gad
wﬁlﬁatﬁtiqﬁﬁm*m-
faa ¥ o< ¥ A T AW qEM—
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afe g, e § g feark wroew
goT & oY gatar ¥ fagy Wy 8,
afer g9 dw ¥ ot § fomr W wafer
1 rgwk IR oRfy g
& Twy § 1 37 e F § oo qvy 2w
& gy ¥ §Y W WEw § | 0
Rw ¥ fad fred 25 ast # w1 o
& Ferart Ao s aw S AT E L
g% Y qrre & o, AfEew ag WY
. oo ¥ fad, wew qqw FY 99 ¥
Mﬁﬁfﬁgﬁmaﬁmﬂ
-:"tlh PSR’

awTafa wgiea, Teq sAn fgga
%aﬁwﬁ!mwt w%t wfear ga
-#%@r*‘tmﬁtl agi *Y WY
AR gfoom WiT arfenfan W 2
Sy 'S s g TRl ¥ @@
v der ¥ war< ardt §, S atw 7
WA ¥ FOT ¥E RAH IG T
1 %1 ww et et 787 & WX 7w
T A @T § 1WA FE FAT A€
St § @ o Wi & aa W |
H1§ ferars a7 &Y o & WX A wrr
¢ fr foaa WY TF @R ITQ AR
i, ex AT q® E 1 10~15 A= AY
I§ B G o qFEr # ww war
3I¥ & iz faame 9% o & afy oW
# I7 F1 YT 10 FUT T 47 & 7T
HEITE ¥Y AW § IVHT WWE 15 FAT -
arqgu iy, wh g ¥ § el
Torreams gt weft ar oY &, 3@ 9%
W X g yErsr ar A )
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Fo It Wit qeg Do § o ot fare
qur gut & | ¥ astar wr W
e ¢ T wolt oY dererr ¥ avelt §,
ot oY S aer g 7 1 gEd aor-
aore qrormt § fog & Qv aar qawn #
12 ®: wrw gwe wiw ¥ fearf O,
wet s feft ey & fawrs wff o o
IR | XH g% § ¥o W qTEA ¥
weawar ¥ a57 w3w W) P & gww
wifeat £t dow g€ oY, ¥ avit o feeft
frig av At ogw 9@ &1 AWM &
[etehac i O SRCR C RO R o
¥ o=z fraera &30

T & wfafed 600 w2 39TE &
forcrarer fa=mE oo woTa & 780 AMARE
fastely & arx # s | g af@E
¥ o9 7Y & g9 o« YgU qA ¥ Faw
27 RO WIT 1 9T WY W F A
FEo &a & quww 38 wfawa v A
J9ENT H & qTATYAT | W FATE WO
¥ faorelt gat oAt w wE qFA=
qg=Td fawr senfed s owwe )
agi 7< 780 Amare faws: &are g
¥ ga? @& # faoel faw adafr )

wa & wer ww ¥ §B W fawnd
AT & A1 H TT0 TT ATEW T WA
W7 5T FTAT ATEAT E AT 1969 ¥ AW
1872 @ wodr & fad Fofr mf -
o ¢ ot ¥ ewfy xawer o am
& FroArd -ATaR, IRTET, AT,
werfaed, ANwere, S0 d 7w, gadw
e, gior oo aur wyw, fo @
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®HIT 517. 74 FAT ®F § | g7 G178
& 33,31 Wrw oFE AT ¥ feerE
grft 7ur fage &t 2860 A
enfy ewan (ferwes $ifedt) s
g | fo & wer q2wr ¥ Rww WOt
QT A HEGERAT w1 g Fiar afew
B ¥ gat gt wr oY fager ard w3
oY AW H A W I K qHA F FTRY
ATHIAE BN WX ZELT _W W) I ¥
AV ISTE ).

¥4 ¥ @19 819 g% w7 fagqm q%
ot & fa=mk weft wgtew w1 s fawrn
wrgar g | feed 25 awt H gw F Faw
& gmd woT AW A §@ T 3
fomr £t w1 sfer = gf W & W
Wt fesd gu §-4F TRwaw 51 @,
Wt #YE YT e Ty 8, faerd H A
argw 7€ &, snfew feufa gaar #asic
& f il Y AT WTHT T FT AT
wq=TAT g & 1 faed ad g9 o Ay
TE GWET FT FATEA GHT, W4 S2W
FE ¥ T wae foar s T wi
¥ gluET FTAT 74T | 9T WL TG A
mies feafa a0 gurd «f, faarf
gfd 99 da ¥ 7 gowew F7E
&Y R ¥ 7€y T 3 AT | Heq WRW
FOHIL 7 agi & fad o 7 «f a9
Ao &Y §, IT R AT o TA AKX
*T ST Wy wrAT Afed arfe I
aeX § Weg wrattaa fear o wH 1 F
oA §-1, dwame fow ¥ omw
T awaT 9 Wi o faga oF faarg
AT | X0 AW w7 gaww el fredr
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15 7% & ww qr § Wie aoerd g
¥ ware ow e ¥ 75 derare fege
&< gnit aar 30 TwTT Tww qfw &
faar€ gnft o

2. g T X AFEE X
VAR ¥ Frwy gL AT oy ¥ atg |
£ feram€ Qorar o7 ot wF Qw7
¢ 7w O T ¥ dwwg O
e fordy € wfiw ot ey st i,
| & I qqW & aray qF geireg oy
# gUrY www qfy ot @l o
3 waT ¥ drer fear Ao e
i qwr fas # dr @y
@ FeramE FsT ¥ TNT 09 Wy I
fum & 1 e ¥ wfew qfa i
wrefl | AW wgEE T S ¥
fad afx e wfipfy so s @
£H 'Y ¥ FAT B AW Y qnT &0
FATLAEY TG Yt ol Ay §, WA AT
gafsr omer I At r@r &

& are ara & AT FTAT TTEar
g fo oy g x8 aw & Nfow @
# f& af ot Ao AR, 3y g oY
FrorraY 9T o wfew & afiw sarrdar
arfed ek fir frarit * gror S
% | 7 relf T T 9F) waATE, ZoRer
SRETHltg @ e @ T
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wo& fert & frd wfgw fowt #
v Tewer wold wd wire et o
o GATT At orew ey Ay e )

& ¥o T BT WA A AT ¥
wre fammk g Priet o W ¢
fir i wrc ot @ we et
% fag ¥ sowr w Frer § Sl
wivpfy y=it ¥ ¥ wfigg 1| o swre
¥ qager, fardeht o wrodr ofr gy
¥ wiear saferdt w1 ey q@v A g
A I GHA AT RUA FA § FHH
A T F IaT R W aaaT
goare T FTE § O qg qT OHw
T ®©WE AT W1 Juee faw
FATHT ZAT TR FY AT FATE FRN
uT™ fawel €1 T ¥ FTOT JGRT-
a8 ¥ 9% § 1T far © fawrk &
Qe & gafed e 93w ¥ Fmy
¥ fredge X i AT &9 T
§& TACH F A KX

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI BALGOVIND VER-
MA) Mr Chairman, Sir, I am really
thankful to all these Membeérs who
have participated in the debate They
have made many useful suggestions

MR CHAIRMAN You may continue
your speech on fhe 13th
18 hrs.

[The Lok Subhg then adjourned, til

Eleven of the Clock on Thuraday, April
12, 1973/Chastra 22, 1895 (Saka) 1



